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DETAILS/LIST OF DOCUMENTS REGARDING EC

Documents annexed with Form 1 for Environmental Clearance.

Proposal No. STA/MP/MIN/176210/2020.

Case No. 7882/2020 Application Status of
Environmental Impact Assessment with Current Status
and Compliance Report Status.

Timeline Details

Cover letter of PP for submission of Form-1

FORM-1

5-16

FORM-2

17-31

A Al el

Minutes of Meeting dt. 27.01.2018 of Gram Panchayat
proposed to excavate sand for Pradhan Mantri Awas &
Shochalay construction.

32

Letter dt. 27.01.2028 to Collector Singrauli from
Sarpanch, Thatara for permission to excavate sand from
Khasra No. 1 Thatara.

33

Copy of Report (NOC 1580) dated 07.03.2018 of Joint
Director, Sanjay Tiger Reserve, Sidhi.

34 -35

10.

Copies of Ekal Praman Patras (Single Certificate) dated
09.04.2018 with its photocopies in favour of Gram
Panchayat.

36 -37

11.

Copy of the NOC/letter dated 01.05.2018 of DFO,
Forest Division, Singrauli alongwith Google Map of
GPS Coordinates mentioned in it.

38

12.

Copy of the letter dated 02.05.2018 of Mines Inspector,
Singrauli alongwith Google Map of GPS Coordinates
mentioned in it.

39

13.

Copy of the Letter of Intent dated 27.02.2020 issued in
favour of R.K. Transport and Construction Ltd.

40 — 43

14.

Letter No. 2109 dt. 08.06.2020 to Executive Director,
M.P. State Mineral Corporation, Bhopal from Collector,
Singrauli with regard to inclusion of Thatara in Sand
Mine Group, Singrauli, reference application dt.
15.05.2020 of R.K. Transport under Rule 26(5) of MP
Sand Rules, 2019.

44 — 45

15.

Letter No. 4326 dt. 03.09.2020 to Project Proponent
from In-Charge Officer (Mines Branch) Singrauli with

regard to Single Certificate reference application dt.
11.08.2020 with Single Certificate.

46 — 47




16.

Letter No. 4314 dt. 03.09.2020 to Project Proponent
from In-Charge Officer (Mines Branch) Singrauli with
regard to approval of mining plan reference Mining
Plan dt. 23.06.2020 & Report of Mines Inspector dt.
02.07.2020.

48

17.

Mining Plan.

49 —-93

18.

Order (4403) dated 21.09.2020 passed by Under
Secretary, Madhya Pradesh Administration, Ministry of
Mineral Resources Department, Bhopal that in the
tender process conducted under MP Sand Rules, 2019
PP has been declared successful tenderer and Thatara
sand mine allotted to R.K. Transport till 30.06.2023

94

19.

Map of sanctioned area GOOGLE MAP THATARA.

95

20.

Khasra Form P-II — Son River (Total area 16.9400
hectare)

96

21.

Pre-Feasibility Report

97 —-101

22.

Certificate of Munindra Kumar Pandey issued by
Madhya Pradesh State Mining Corporation Limited.

102

23.

Certificate of Munindra Kumar Pandey issued by
Secretariate, Geology and Mining, M.P.

103

24.

Certificate of Accreditation dated 04.08.2020 valid upto
22.10.2023 1ssued by Quality Council of India.

104

25.

MAPS

105 -108
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Madhya Pradesh fte Environment Impact Assessment Authority

Comjiﬁﬁ 3

7882 | 7882/20 | M/s R.K.Transport and | Prior  Environment | 03- | 3547- Sent to SEAC. EC recommended in 465 SEAC
1(a) Construction Ltd, Shri Sachin | Clearance for Sand | 10- | 48/SEIAA/20 | meeting dated 07-11-20. EC granted in 645 SEIAA | report for the
Agrawal, Prop., 65-A, Transport | Quarry in an area of | 20 | dated 03-10- | meeting dated 27-11-20. EC issued vide letter no. | period of June
Nagar, Dist. Korba, CG - 486889, | 4.95 ha. (130530 20 5059- 60/SEIAA/20 dated 07-12-20.Case sent to |21, Dec. 21
Email - jiyoji23[at]gmail[dotjcom, | cum per annum) SEIAA for onward action in 505 SEAC meeting | received by
civil[at]rktcgroup[dot]lcom, Mobile | (Khasra No. 01), dated 24-07-21. It is decided to write a letter to | email on 05-
- 07759246613 Village - Thatara, obtain actual status & the location of mine site with | 01-22.
Tehsil - Chitrangi, all coordinates duly certified by the Field Director,
Dist. Singrauli (MP) Sanjay Tiger Reserve to ascertain whether, the
[176210] mine site comes under Notified Eco-Sensitive Zone
of Son-Ghariyal WLS or not in 682 SEIAA meeting
dated 26-08-21. Letter no. 1879-80/SEIAA/21 dated
14- 09-21 to Field Director, Sanjay Tiger Reserve - to
provide factual status & the location of mine site with all
coordinates to ascertain whether the mine site comes
under Notified Eco-sensitive zone of Son- Ghariyal or
not as earliest.
https://mpseiaa.nic.in/mpseiaa_applicationstatus case7801.html 17
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3 View Form A Part I

TimeLine Details

Proposal received date at each stage of flow.

Proposal No.* :

Project Name* :

Project Sector™® :

SIA/MP/MIN/176210/2020

Thatara
Non-Coal Mining

Date of submission* : 29 Sep 2020
Accepted
Submitted Query for .| Resubmission | by SEIAA Query for | Resubmission Forwarded EC Letter
Shortcoming(if s Accepted Uploaded
by of Proposal and Shortcoming(if| of Proposal to SEIAA
any) by by SEAC On/EC
Proponent by Proponent | forwarded | any) by SEAC | by Proponent for EC
SEIAA Granted
to SEAC
29/09/2020 N/A N/A 03/10/2020 N/A N/A 29/10/2020 | 19/11/2020 | 07/12/2020

https://environmentclearance.nic.in/timeline.aspx?pid=SIA%2fMP%2fMIN%2f176210%2f2020&type=EC&ID=135243

7



4 - 1005

R.k. Transport & Constructions Limited

s Y "! ) »
,ﬁd‘d A& Office : Plot 65-A, Transport Nagar,Korba (C.G.) - 4956
' ot e Tel.: +91 7759 222438 Fax : +91 7759 246613

*é" Corporate Offices : H. No.-HIG 10, Sector - 2, Beside Madan Complex, Shankar Nagar,

- Raipur (C.G) 492007, Tel.: +91 7714057977
212, 18t Floor, Okhla, Phass - 3, Delhi 110020 Tel.: +91 1141438332

RKTC GROUP CIN - U45203CT2003PLCO15608 | Web - www.ridcgroup.com | E-mail ~civil@rktogroup.com

3

The Secretary,
State Environment Impact Assessment Authority

E-5, Paryavaran Parisar, Bhopal (M.P.)

Subject : Submission of form-1 and pre-feasibility report for
Environment Clearance in B-2 category for 4.95 Ha area
Thatara Sand Mining (130530 cubic meter per year) at
Village-Thatara, Tehsil- Chitrangi, Dist- Singrauli (M.P.).

Dear Sir,

Kindly find enclosed the application in Form-1, Féasibility report towards the
4.95 ha, Thatara Sand Mining Quarry, (130530 cubic meter per year) at Village
Thatara, Tehsil - Chitrangi, Dist- Singrauli, (M.P.) for your kind consideration.

Looking for your kind and needful cooperation.

Thanking you, iég/

Your’s Faithfully,
M/s R.K. Transport&
Construction LTD.
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Q)

APPENDIX |
(See paragraph - 6)
FORM 1
Basic Information
Sr. No. | ltem Details
1. Name of the Project Thatara Sand deposit project
2. Sr. No. in the Schedule 1-A
3. | Proposed capacity/ area/ length/| Capacity- 130530 m3
tonnage to be handles/ command| Area-4.95 ha
area/ lease area/ number of wells to
be drilled
4, New/Expansion/Modernization New
5. | Existing Capacity/ Area NA
6 Category of project A or B Category “B-1"
7. Does it attract the general| Not applicable
condition? If Yes please specify
8 Does it aftract the specific| Not applicable
condition? If Yes please specify
9. Location Thatara
Plot/survey/khsara no Khasra no- 01
Village Thatara
Tehsil Chitrangi
District Singrauli
State M.P.
10. | Nearest railway station/ airport| Phaphrakund railway station- 24.00km
along with distance in km Sidhi Airstrip — 102.00 km
11 Nearest Town Chitrangi — 28.50km
City Singrauli- 45.00 km
District Headquarter Singrauli- 45.00 km
12 Village Panchayat/ Zila Village panchayat- Thatara

Parisad/ Municipal Corporation/
local Body
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13 Name of the Applicant M/S R.K. Transport & Construction Ltd.
14 Registered add 65A, Transport Nagar Korba,
Chhattisgarh
15 Add for correspondence
Name Shri Sachin Agarwal.
Designation (Owner/partner/CEO) partner
Address 65A, Transport nagar Korba, disst.-
Pin Code Korba (Chhattishgarh)
Phone no.
Fax No
Email
16 Details of alternative site examined, | Mineral deposit has been identified by
if any, Location of these sites should | certfifying agency; hence alternative
be shown on a Toposheet site is not applicable.
17 | Interlinked Project NA
18 Whether separate application of| NA
interlinked  project has  been
submitted
19 If Yes date of submission NA
20 If no reason NA
21 Whether the proposal involves| NA
approval/clearance under, if yes
details of the same
a.The forest conservation act 1980
b.The wildlife protection act 1972
c.The CRZ notification 1991
22 Whether there is any Govt.| Lease area granted by M.P. Govt.
order/Policy relevant/relating to the
site
23 Forest land involved No
24 | Whether there is any litigation| No

pending against the project and/or
land in which the project is propose
to be set up

Q. Name of court
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b. Case No

proposed project

C. Order/direction of the court, if
any and its relevance with the

(1)  Activity
1. Construction, operation or decommissioning of the Project involving
actions, which will cause physical changes in the locality (fopography,
land use, changes in water bodies, etc.
S. Information/Checklist Yes/ | Details thereof (with approximate
No. | confirmation No quantities /rates, wherever possible) with
source of information data
1.1 Permanent or temporary| Yes Topographically the applied area is Son River
change in land use, land bed area and its topography is subject to
cover or topography change with flood level and excavation
including increase in done in qenerol the area hgs highest level of
intensity of land use (with 181m while Iov'ves’r one is of 179m ’rhus
average 2m is the general elevation
respect to local land use difference
plan) ]
1.2 Clearance of existing land,| Yes | Lease has been granted by the MPSMC
vegetation and buildings? Ltd. Through e-auction and sand is a minor
mineral hence mining plan has been
approved by Collector, Singrauli
1.3 Creation of new land uses? Yes | As sand mining is proposed in River bed
and land use will be retained by the flow
of water in natural course.
1.4 Pre-construction No
investigations e.g. bore
houses, soil testing?
1.5 Construction works?e No
1.6 Demolition works? No
1.7 Temporary sites used for| No
construction works or
housing of  construction
workers?
1.8 Above ground buildings,| No
structures or  earthworks
including linear structures,
cut and fill or excavations
1.9 Underground works| No | Mining will be carried out by opencast
including mining or semi- mechanized method.
tunneling?
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1.10 | Reclamation works? NO | Reclamation and Rehabilitation is not
required.

1.11 | Dredging? No

1.12 | Offshore structures? No

1.13 | Production and| Yes | Sand has been excavated by opencast &
manufacturing processes? semi mechanized method.

1.14 | Facilities for storage of goods| No Mining and dispatching on concurrent
or materials? basis.

1.15 | Facilities  for  freatment or| Yes | Mining is proposed to carry out by open
disposal of solid waste or liquid cast Semi Mechanaized method. No
effluents? blasting is required for the sand mining.

Pebbles will be generated with the mining
of sand which is saleable item. The
manner of disposal of waste will be
manual. No dumping is required for sand
and pebbles.

Approx. 400 cum per day of Pebbles are
expected to be generated along with the
mining of sand. After completion of
mining, total excavated land will be
about 4.00Ha.

1.16 | Facilities for long term| No
housing of operational
workers?

1.17 | New road, rail or sea traffic| No
during construction or

operation?

1.18 | New road, rail, air| No
waterborne or other
fransport infrastructure

including new or altered
routes and stations, ports,
airports etc?e

1.19 | Closure or diversion of| No
existing fransport routes or
infrastructure  leading  to
changes in traffic
movementss

1.20 | New or diverted transmission| No
lines or pipelines?

1.21 | Impoundment, damming,| No
culverting, realignment or
other changes to the
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hydrology of watercourses
or aquifers?e

1.22 | Stream crossings? No Sand mining will be carried on River Bed

1.23 | Abstraction or fransfers of| No Sand Mining will be done by 0.5 m above
water form ground or surface from the water level of River.
waterse

1.24 | Changes in water bodies or| No
the land surface affecting
drainage or run-offe

1.25 | Transport of personnel or| No
materials for construction,
operation or
decommissioning?

1.26 | Long-term  dismantling or| Yes | No reclamation is required for sand
decommissioning or mining.
restoration works?e

1.27 | Ongoing  activity  during| No
decommissioning which
could have an impact on
the environment?

1.28 | Influx of people to an area in| No Local labour will be employed on
either temporarily or temporary basis for mining operation
permanentlye

1.29 | Infroduction of alien speciese | No

1.30 | Loss of native species or| No
genetic diversitye

1.31 | Any other actions?e No

2. Use of Natural resources for construction or operation of the Project (such
as land, water, materials or energy, especially any resources which are
non-renewable or in short supply):

S. Information/checklist Yes | Details thereof (with approximate
No. | confirmation /No | quantities /rates, wherever possible) with
source of information data
2.1 | Land especially undeveloped or| Yes | Total lease area is 4.95 ha, which is a
agricultural land (ha) river bed & acquired through e-auction.
No agriculture activity has been carried
out in the lease areaq.
2.2 | Water (expected source & Yes [No water is required for the mining
competing users) unit: KLD process.
2.3 [Minerals (MT) NO
2.4 | Construction material - stone,| No
aggregates, sand / soll
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(expected source — MT)

2.5 |Forests and timber (source - MT) | No
2.6 |Energy including electricity and| Yes | Tractor trolley will be used for
fuels (source, competing users) tfransportation of sand. The ftrolley &
Unit: fuel (MT), energy (MW) frucks belong to the
contractor/purchaser. The approximate
quantity of the fuel to be used per day
600 Lit/Day.
2.7 |Any other natural resources (use| No

appropriate standard units)

3. Use, storage, transport, handling or production of substances or materials,

which could be harmful to human health or the environment or raise
concerns about actual or perceived risks to human health.

S. Information/Checklist Details thereof (with approximate,
No. | confirmation Yes/No | quantities/rates, wherever possible)
with source of information data
3.1 | Use of substances or materials, | No
which are hazardous (as per
MSIHC rules) to human health or
the environment (flora, faunag,
and water supplies)
3.2 |Changes in occurrence of| No
disease or affect disease vectors
(e.g. insect or water borne
diseases)
3.3 | Affect the welfare of people e.g.| Yes Employment will be provided during
by changing living conditions? the course of mining.
3.4 | Vulnerable groups of people| No
who could be affected by the
project e.g. hospital patients,
children, the elderly etc.,
3.5 | Any other causes No
4. Production of solid wastes during construction or operation or
decommissioning (MT/month)
S. Information/Checklist Yes/ | Details thereof (with approximate
No. | confirmation No | quantities/rates, wherever possible) with
source of information data
4.1 | Spoil, overburden or mine wastes | Yes | Consider the rate of Production only

130530 cum per year. Pebbles are
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expected to be generated along with
the mining of sand. The pebble has
been sold out to the respective
purchaser.
4.2 | Municipal waste (domestic and| No
or commercial wastes)
4.3 | Hazardous wastes (as per| No
Hazardous Waste Management
Rules)
4.4 | Other industrial process wastes No
4.5 | Surplus product No
4.6 | Sewage sludge or other sludge | No
from effluent freatment
4.7 | Construction or demolition| No
wastes
4.8 | Redundant machinery or| No
equipment
4.9 | Contaminated soils or other| No
materials
4.1 | Agricultural wastes No
0
4.1 | Other solid wastes No
1
5. Release of pollutants or any hazardous, toxic or noxious substances to air
Kg/hr)
Details thereof (with approximate
S. Information/Checklist Yes | quantities/rates, wherever possible)
No. | confirmation /No | with source of information data
5.1 | Emissions from combustion of fossil| Yes | Tractor frolley & trucks will be used for
fuels from stationary or mobile tfransportation of sand. The trolley &
sources trucks belong to the
contractor/purchaser. The
approximate quantity of the fuel to be
used per day 400 Lit/Day.
5.2 | Emissions from production| Yes | No.
processes
5.3 | Emissions from materials handling| yes | Fugitive emission during transport of
including storage or fransport sand is expected, which is localized in
nature.
5.4 | Emissions from construction| No
activities including plant and
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equipment

5.5 | Dust or odours from handling of| No | No construction or sewage waste is
materials including construction expected from the mining process
materials, sewage and waste

5.6 | Emissions from incineration of| No
waste

5.7 | Emissions from burning of waste in| No
open air (e.g. slash materials,
construction debris)

5.8 | Emissions from any other sources | No

6.0Generation of Noise and Vibration, and Emissions of Light and Heat:

Details thereof (with approximate

S. Information/Checklist Yes | quantities/rates, wherever possible)
No. | confirmation /No | with source of information data with
source of information data

6.1 | From operation of equipment e.g.| No | Sand will be lifted and loaded
engines, ventilation plant, manually, no equipments is required
crushers for the sand mining.

6.2 From industrial or similar | No
processes

6.3 From construction or demolition | No

6.4 | From blasting or piling NO

6.5 | From construction or operational | No
traffic

6.6 | From lighting or cooling systems No

6.7 | From any other sources No

Risks of contamination of land or water from releases of pollutants into
the ground or into sewers, surface waters, groundwater, coastal waters

or the sea:
S. Information/Checklist Yes/ | Details thereof (with approximate
No. | confirmation No | quantities/rates, wherever possible)
with source of information data
7.1 | From handling, storage, use or| No

spillage of hazardous materials




1014

13

7.2 | From discharge of sewage or| No

other effluents to water or the

land (expected mode and place

of discharge)

7.3 | By deposition of pollutants| No
emitted to air into the land or into
water

7.4 | From any other sources No

7.5 | Is there a risk of long term build | No

up of pollutants in  the

environment from these

sources?

8. Risk of accidents during construction or operation of the Project,
which could affect human health or the environment

S. Information/Checklist confirmation | Yes/ | Details thereof (with approximate

No. No | quantities/rates, wherever possible)

with source of information data

8.1 | From explosions, spillages, fires etc| No

from storage, handling, use or

production of hazardous

substances

8.2 | From any other causes No

8.3 | Could the project be affected by| No

natural disasters causing

environmental damage (e.g.

floods, earthquakes, landslides,

cloudburst etc)?

9. Factors which should be considered (such as consequential
development) which could lead to environmental effects or the
potential for cumulative impacts with  other existing or planned
activities in the locality

Details thereof (with approximate

S. Information/Checklist confirmation | Yes/ | quantities/rates, wherever possible)

No. No | with source of information data

9.1 | Lead to development of | No
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supporting,

utilities, ancillary development or
development stimulated by the
project which could have impact
on the environment e.g.:

* Supporting infrastructure (roads,
power supply, waste or waste
water treatment, etc.)

*  housing development

* extractive industries

e supply industries

. other

9.2

Lead to after-use of the site, which
could havean impact on the
environment

No

9.3

Set a precedent for later

developments

No

9.4

Have cumulative effects due to
proximity to other existing or
planned projects with  similar
effects

No

() Environmental Sensitivity

Areas

Nam
e/
Ident

ity

Aerial distance (within 15 km.)
Proposed project location boundary

Areqs protected under
international conventions, national
or local legislation for their
ecological, landscape, cultural or
other related value

YES

Son RF-=5.50km-S
Kaimur RF - 14.50 km - W

Areas which are important or
sensitive for ecological reasons -
Wetlands, watercourses or other
water  bodies, coastal zone,
biospheres, mountains, forests

YES

Son River — 0.00km
Belan Nadi — 12.25km — N
Localnala-1.25km -E

Areas used by protected,
important or sensitive  species of
flora or fauna for breeding, nesting,
foraging, resting, over wintering,
migration

No

10
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Inland, coastal, marine or
underground waters

No

State, National boundaries

Yes

UP Border — 0.02km - W

Routes or facilities used by the
public for access to recreation or
other tourist, pilgrim areas

Yes

SH-5 -25.00 km-E

~N

Defence installations

No

Densely populated or built-up area

YES

Singrauli

O |00

Areas occupied by sensitive man-
made land uses (hospitals,
schools, places of  waorship,
community facilities

YES

Govt. Higher Secondary School -
29.50km - WSW

10

Areas containing important, high
quality or scarce  resources
(Ground water resources, surface
resources, forestry, agriculture,
fisheries, tourism, minerals)

NO

11

Areas already subjected to
pollution or environmental
damage. (Those where existing
legal environmental standards are
exceeded)

No

12

Areas susceptible to natural hazard
which could cause the project
to present environmental problems
(earthquakes, subsidence,
landslides, erosion, flooding or
extreme or adverse climatic
conditions)

No

(IV) PROPOSED TERMS OF REFERENCE

>
>
>

Purpose and Brief of the project

Description of environment setting around 10 km of project site.

Study of proposed pollution control equipment, fugitive dust emissions,
solid waste disposal, noise pollution and environmental effect of mining
operations. Study of preventive and control measures proposed for

safety of workers

Study of short term and long term impacts on sensitive targets such as
endangered species of wildlife, plants and economically important
crop, the historically important site, population of elderly / infants.

11
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» To prepare a detailed Management Plan for implementation of
mitigative measures. To suggest preventive and mitigative measures to
minimize adverse impacts and to maximize beneficial impacts.

Suggest measures and recommendations for pollution control and its
monitoring equipment/ system and organizational set up for
maintenance of pollution control equipment.

| hereby given undertaking that the data and information given in the
application and enclosures are true to best of my knowledge and behalf and |
am aware that if any part of data and information submitted is found to be
false or misleading at any stage the project will be rejected and clearance
given, if any to the project will be revoked at our risk and cost.

Date Signature of applicant with name & Full address

(Project Proponent/ Authorized Signatory)
M/S R.K. Transport & Construction
District; Korba

12
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Form-2
APPLICATION FOR PRIOR ENVIRONMENTAL CLEARANCE
S. No. [Item Details
Whether it is a violation case and application is being submitted No
under Notification No. S.0.804(E) dated 14.03.2017 ?
Details of Project: |
1. (a)Name of the project(s) |Thatara |
(b)Name of the Company / Organisation |M/S R.K.TRANSPORT & CONSTRUCTION LTD. |
(c)Registered Address |65A, Transport Nagar Korba ,District - Korba (CG),,Singrouli,Madhya Pradesh-495677 |
(d)Legal Status of the Company | Private |
Address for the correspondence: |
(a)Name of the Applicant |Sachin Agrawal |
(b)Designation (Owner/ Partner/ CEO) |Owner |
(c)Address |65A, Transport Nagar Korba ,District - Korba (CG),Korba,Chhattisgarh-495677 |
(d)Pin code | 495677 |
2. | (e)E-mail |jiyojiz3@gmail.com |
(f)Telephone No. | 7759-227901 |

(g)Fax No. |

(h)Copy of documents in support of the competence/authority
of the person making this application to make application on Annexure-Uploaded Copy of documents in support of the competence/authority
behalf of the User Agency .

Category of the Project/Activity as per Schedule of EIA Notification,2006:

I
(a)Major Project/Activity |1(a) Mining of minerals |
(b)Minor Project/Activity |2(b) Mineral beneficiation |
3 (c)Category | B2 |
" | (d)Proposal Number |SIA/MP/MIN/176210/2020 |
(e)Master Proposal Number(Single Window) |SW/ 176209/2020 |
(f)EAC concerned (for category A Projects only) |Non-CoaI Mining |
(g)Project Type |Fresh EC |
4. Location of the Project:
(a)Plot/Survey/Khasra No. |01
(b)Pincode | 486886
(c)Bounded Latitudes (North) |
From |
Degree |24.5972
Minutes | |
Second | |

https://environmentclearance.nic.in/state/FB_ECGeneral_Report.aspx?pid=135243&id=135243&status=New 1/15
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From

Degree

Minutes

Second

(d)Bounded Longitudes (East)

From

Degree

Minutes

Second

From

Degree

Minutes

Second

(e)Survey of India Topo Sheet No.

(f)Uploaded Topo Sheet File

(g)Maximum Elevation Above Means Sea Level(AMSL)
(h)Uploaded (kml) File

(i)Distance of Nearest HFL from the project boundary within the
study area

1 8 Report Part 1
I

24.5997

82.7955

82.7977

63 L
Copy_of Topo Sheet File
|181

| Copy. of Kml File

0.25

(j)Seismic Zone |3 |
5 (a)Number of States in which Project will be Executed |1 |
) (b)Main State of the project |Madhya Pradesh |
Details of State(s) of the project
S. No. State Name District Name Tehsil Name Village Name
(1.) |Madhya Pradesh Singrouli Chitrangi Thatara
6. Details of Terms of Reference (ToR):

Details of Public Consultation:

(a)Whether the Project Exempted from Public Hearing?
7. (b)Whether details of Public Hearing available?
(c)Reason

(d)Supporting Document

|No
|No

|Pub|ic is hearing is not required in this project.

8. Details of Project Configuration/Product:

8.1. Project Configuration

S. No.| Plant/Equipment/Facility Configuration

https://environmentclearance.nic.in/state/FB_ECGeneral_Report.aspx?pid=135243&id=135243&status=New
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1 Dao Sand Mine Opencast Mine 4.95 ha
8.2. Product
Other Mode of
Product/Activity . . . Mode of Transport / Transport /
S. No. (Capacity/Area) Quantity Unit Other Unit Transmission of Product Transmission of
Product
(1) |Sand 130530 Others cubic meter per year Road
In case of Expansion / Modernisation / One Time Capacity Expansion (only for Coal Mining)_/ Expansion under Clause 7(ii)_/
9. Modernisation under Clause 7(ii)_/ Change of Product Mix under Clause 7(ii):
Details Not Applicable |
Details of Consent to Operate |
(iYWhether Consent to operate obtained ? |NA |
(ii)Copies of all Consent to operate obtained since inception |NA |
9.1 (iii)Date of Issue |N/A |
"= | (iv)Valid Upto [N/A |
(V)File No. [NA |
(vi)Application No. |NA |
(vii)Copy of Consent to operate valid as on date |NA |
Project Cost: |
(a)Total Cost of the Project at current price level (in crores) 0.60
(b) Funds Allocated for Environment Management (Capital) (in
0.25
crores)
10. | (c) Funds Allocated Towards ESC (Entrepreneur Social 0.20
Responsibility) (in crores) )
(d) Funds Allocated for Environment Management Plan (EMP) 0.25
(Recurring per Annum) (in crores) )
(e) Funds Allocated for Environment Management Capital(%) |41.67
11 Whether project attracts the General Condition specified No
) in the Schedule of EIA Notification ?
12 Whether project attract the Specific Condition specified No
) in the Schedule of EIA Notification ?
Raw Material / Fuel Requirement: |
13 (a)Proposed quantity of raw material/fuel |0.00 |
) (b)Existing quantity of raw material/fuel |N/A |
(c)Total quantity of raw material/fuel |0 |

https://environmentclearance.nic.in/state/FB_ECGeneral_Report.aspx?pid=135243&id=135243&status=New
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13.1. Raw Material / Fuel Profile = 1 021
Distance of
Source Source
(incase of from
Import. Project Site
please (in
specify Kilometres)
country (In case of
S. No Ma?jr‘;\;l / | Quantity Unit Other Unit and Name Mode of Othe;fMode import, Type of Other Type Ugc:g?/d:fd
) ' Fuel of the Transport Transport distance Linkage of Linkage Linkage
port from from the
which port from
Raw which the
Material / raw
Fuel is material /
received ) fuel is
received)
Tons per Open Copy_of
(1) |o 0.00 Annum Market Road 0.00 Open Market Linkage

Baseline Data :

14. (a)Period of Base Line Data Collection |FROM 01 Jul 2020 To 31 Aug 2020 |
(b)Season | Pre-Monsoon |
14.1. No. of ambient Air Quality (AAQ) Monitoring Locations : 0.00
. . . Maximum Minimum 98 Percentile Prescribed
S. No Criteria Pollutants Other Criteria Pollutants Unit Value Value Value Standard
Micro Gram per
(1.) |NOx Meter Cube 0.00 0.00 0.000 0.00
2.) |pm2.5 Micro Gram per | 5 0.00 0.00 0.00
) ) Meter Cube ) ’ ' '
3) |s02 Micro Gram per | 0.00 0.00 0.00
(3.) Meter Cube ) ) ’ '
4.) |pM10 Micro Gram per | 4 o, 0.00 0.00 100
) Meter Cube ) ) )
14.2. No. of Ground Water Monitoring Locations : 0.00
- Other . .. , Maximum
S. No. Pgrll:::e;:?ts Criteria Heavy Metal Unit Other Unit M%)g;::m M'\';;mle'm Delfsil;ailtale Permissible
Pollutants Limit
(1.) |TSssS mg/I 0.00 0.00 0.00 0.00
https://environmentclearance.nic.in/state/FB_ECGeneral_Report.aspx?pid=135243&id=135243&status=New 4/15
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1 m Total Hardness mg/I 0.00 0.00 0.00 0.00
(3.) | Fluoride mg/I 0.00 0.00 0.00 0.00
(4.) |pH NA 0.00 0.000 0.00 0.00
(5.) |TDS mg/| 0.00 0.00 0.00 0.00
(6.) | Chlorides mg/| 0.00 0.00 0.00 0.00
(7.) |Heavy Metals Iron mg/| 0.00 0.00 0.00 0.00
14.3. No. of Surface Water Monitoring Locations : 0.0
iteri iteri : . Maximum Minimum Class_ification
S. No. Criteria Pollutants Other Criteria Pollutants Unit Other Unit Value Value of inland
water body
(1.) |pH mg/I 0.00 0.00 C
(2.) |DO mg/I 0.00 0.00 C
(3.) |BOD mg/! 0.00 0.00 C
(4.) |coDp mg/! 0.00 0.00 C
14.4. No. of Ambient Noise Monitoring Locations : 0.00
S. No. Parameter Unit Maximum Value Minimum Value Prescribed Standard
(1.) |Leq(Night) A-weighted decibels(dB(A)) 0.00 0.00 0.00
(2.) |Leq(Day) A-weighted decibels(dB(A)) 0.0 0.00 0.00
14.5. No. of Soil Sample Monitored Locations : 0.00
S. No. Parameter Unit Other Unit Maximum Value Minimum Value
(1.) | N(Nitrogen) Kilogram per hectare 0.00 0.00
(2.) |P(Phosphorus) Kilogram per hectare 0.00 0.00
(3.) | K(Potassium) Kilogram per hectare 0.00 0.00
(4.) |Electric Conductivity Millisiemens per Centimetre 0.00 0.00
(5.) |pH Millisiemens per Centimetre 0.00 0.00
Details of Ground Water Table: |
e E;ar)olilanndgEe?ler\l(an:el;;a)t;le Pre-Monsoon Season (Meters Below From 31 To 35 |
(b)Range of Water Table Post-Monsoon Season (Meters Below From 30 To 34 |
Ground Level (m bgl))
(c)Whether Ground Water Intersection will be there ? No |

https://environmentclearance.nic.in/state/FB_ECGeneral_Report.aspx?pid=135243&id=135243&status=New
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15. Details of Water Requirement (During Operation) 1 02 3
Copy of Other
S. s Source Required les tance Perfm Ission Mode of MOtdherf M?:,hOd of Method of Letter Date of |Permitted
No ource Other Quantity rom rom Transport ode o . ater Water No Issue Quantity
) Source | Competent Transport | Withdrawal Withdrawal )
Authority
Tankers Not 03 Se
(1.) |Others and water |40 0.00 . modeOthers | tankers Others Pipeline NA P 40
. Appliacble 2020
under pit
15.1. | (a)Whether Desalination is proposed |No |
16. Waste Water Management(During Operation)
Quantity of Treatment Quantity of Treated Quantity of
Waste Water . L .
Capacity Treatment Mode of Other Mode of Water Used in Discharged
S. No. | Type/Source | Generated L . ) . e
P (Kilolitre per Method Disposal Disposal Recycling/Reuse Water (Kilolitre
(Kilolitre per o
Day) (Kilolitre per Day) per Day)
Day)
Domestic Soak pit and .
(1) Waste Water 4.00 3.6 tank Others Soak pit 3.6 0.4
(a)Total Waste Water Generation |4 |
16.1. | (b)Total Discharged Water |0.4 |
(c)Total Reused Water |3.6 |
17. Solid Waste Generation/Management
Name of Other Quantity . Distance Mode of Other Mode Mode of Other Mode of
S- No Waste Item Item per Unit from Transport of Transport Disposal Disposal
Annum Site(KM) ranspor ranspor Isp Isp
(1.) |o0.00 Others NA 0.00 Tons 0.00 Road Others NA
18.
18.1.  Air Quality Impact Prediction
Criteria Other Baseline Incremental Prescribed
S. No. Criteria Unit i Distance GLC . Total GLC
Pollutants Concentration Concentration Standard
Pollutants
(1.) |PM2.5 Microgram per Meter Cube 0.00 0.00 0.00 0.00 0.0
(2.) |S02 Microgram per Meter Cube 0.00 0.00 0.00 0.00 00
(3.) | NOx Microgram per Meter Cube 0.00 0.00 0.00 0.00 0.00
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1 m PM10 Microgram per Meter Cube 0.00 0.00 0.00 0.00 0.00
18.2. Stack Details
S. No Source Fuel Stack Height(m) Stack Diameter(m) Pollutants Other Pollutants Emission (GLS)
(1) |00.00 0.00 0.00 0.00 ) S02,NOx 0.00
Power Requirement: |
(a)Quantity (Kilo Volt Amps (kVA)) |0.00 |
1o | (b)Source |MPESB |
' (c)Uploaded Copy of Agreement |Not Applicable |
(d)Standby Arrangement (Details of DG Sets) |Not required |
(e)Stack Height (in m) |0 |
Land Ownership Pattern: |
(a)Forest Land |0.00 |
(b)Private Land |0.00 |
20. (c)Government Land |4.95 |
(d)Revenue Land |0.00 |
(e)Other Land |0.0 |
Total Land |4.95 |
Present Land Use Breakup of the Study Area in Ha:
(a)Agriculture Area |2451
(b)Waste/Barren Land 124
(c)Grazing/ Community Land 547
(d)Surface Water Bodies 124
21 (e)Settlements 477
" | (FIndustrial 747
(g)Forest 445
(h)Mangroves 0.00
(i)Marine Area 0.00
(j)Others : NA |0.00 |
Total |4915 |
22. Land Requirement for Various Activities
Description of Activity / .
S. No. Facility / Plant / Others Others Land Requirement Remarks
(1.) | Quarry Area 4.95 GOVT. LAND

https://environmentclearance.nic.in/state/FB_ECGeneral_Report.aspx?pid=135243&id=135243&status=New

7/15



2/24/24, 12:33 PM

24
Total |4.95 1 025
23 Ecological and Environmental Sensitivity (Within 10 Km):- WLS-Wild Life Species; NPA-Notified Protected Area; ESAs-Eco Sensitive
" | Areas; ESZs-Eco Sensitive Zones :
23.1. Details of Ecological Sensitivity :
Details of Ecological . .
S. No. Sensitivity Name Distance from the Project (Km) Remarks
(1.) |Critically Polluted Area 0.00 0.00 0.0
(2.) |WLS 0.00 0.00 0.00
(3.) |ESAs 0.00 0.00 0.00
(4.) | Corridors 0.00 0.00 0.00
(5.) | wildlife Corridors 0.00 0.00 0.00
(6.) | NPA 0.00 0.00 0.00
(7.) |ESZs 0.00 0.00 0.00
23.2. Details of Environmental Sensitivity :
Details of Environmental Other Details of - .
S. No. Sensitivity Environmental Sensitivity Name Distance from the Project (Km) Remarks
(1.) |Forest 0.00 0.00 0.00
(2.) |Archaeological Sites Son 5.50 Reserve Forest
(3.) | Defence Installations 0.00 0.00 NA
(a)Whether Noc / Permission from the competent authority is No
23.3. | required?
(b)Whether NBWL recommendation is required? |No |
,q | ForestLand: |
" | Whether any Forest Land involved? |No |
Tree Cutting: |
25. (a)No. of Trees Cut for the Project (if Forest Land not Involved) |0.00 |
(b)Details of Tree Cutting and Planting of Trees |Not Applicable |
Land Acquisition Status: |
26 (a)Acquired Land(Ha) |4.95 |
" | (b)Land yet to be acquired(Ha) |0.00 |
(c)Status of Land acquisition if not acquired |0.00 |
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1 026 Rehabilitation and Resettlement (R&R): |
(a)No. of Villages |0.00 |
(b)No. of Households |0.00 |
27. (c)No. of PDFs (Project Displaced Families) |0.00 |
(d)No. of PAFs (Project Affected Families) |0.00 |
(e)Funds Allocated for R&R(in Rs) |0.00 |
(f)Status of R&R | completed |
Details of Presence of Schedule-I Species: |
(a)Whether there is Presence of Schedule-I Species ? |No |
8. (b)Whether conservation plan for Schedule-I Species has been No |
prepared ?
(c)Whether conservation plan for Schedule-1 Species has been No |
approved by competent authority ?
Details of Presence of Water Bodies in Core Area: |
(a)Whether there is Presence of Water Bodies in Core Area ? |No |
29. | (b)Whether there is Diversion Required ? [No |
(c)Whgther permission has been obtained from competent No |
authority ?
30 Details of Presence of Water Bodies in Buffer Area: |
) (a)Whether there is Presence of Water Bodies in Buffer Area ? |No |
Manpower Requirement: |
(a)Permanent Employment-During Construction |20 |
(b)Permanent Employment-During Operation |20 |
31. (c)Temporary Employment- During Construction |20 |
(d)Temporary Employment- During Operation |23 |
(e)No. of working days |200 |
(f)Total Manpower |83 |
Green Belt in Ha: |
(a)Total Area of Green Belt (in hectare) |0.50 |
35 (b)Percentage of Total Project Area |10.10 |
" | (c)No. of Plants to be Planted |1500 |
(d)Funds Allocated for Plantation |150400 |
(e)Uploaded Green Belt plan |Copv of Green Belt Plan
33. Project Benefits
S. No. Type of Project Benefits Details of Project Benefits

https://environmentclearance.nic.in/state/FB_ECGeneral_Report.aspx?pid=135243&id=135243&status=New 9/15
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o Y4 Report Part 1

(1)

Social

lease area and they will get direct and indirect employment of various types.

iU
The mining project will create local employment to the villagers residing near by th1 02 7

34. CRZ Specific Details : Not Applicable

35. Sector Specific Details For Non-Coal Mining

S. No. | Item Details
1. No. of Mineral(s) to be Mined : 1
S. No. Mineral(s) to be Mined Major or Minor Mineral

(1.) |Sand Minor

2. | Mine Capacity in ROM (Run of Mine) |130530 |
Uploaded 500 meters Cluster Certificate from State Mines and e .

3. Geology in case of minor minerals Copy_of 500 meters Cluster Certificate from State Mines and Geology
Mining Plan: |
(a)Approval Letter No. |4314/2020 |
(b)Date of Approval |03 sep 2020 |

4. (c)Approved Letter |Copv of Approved Letter |
(d)Approved By State Mining and Geology Department |State |
(e)Approved Mining Lease Area |4.95 |
(f)Approved Capacity |130530 |
Technical Details:
(a)Total Geological Reserves (Million Ton) |0.145530
(b)Mineable Reserves (Million Ton) 0.148500
(c)Extractable Reserves(Million Ton) 0.130530
(d)Percent(%) of Extraction 95

5 (e)Grade of Coal /Ore /Mineral 0.00

' (f)Stripping Ratio [1:0.05

(g)Category of Gaseousness (Only for Coal Mining, Others may NA
Write NA)
(h)Average Gradient(Degree) 45
(i)Mining Method Opencast
(j)Life of Mine (Years) |3.00 |

6. | Details of Beneficiations: |

https://environmentclearance.nic.in/state/FB_ECGeneral_Report.aspx?pid=135243&id=135243&status=New

10/15


https://environmentclearance.nic.in/DownloadPfdFile.aspx?FileName=2c13FgwA0au5C01Dh/Ml+ZsC/g5qo5Dtlt4Y75LcLNfhAlRx8b6JqX7d8z3CAuPGQsIGyi1fyd9IrpWi0MbHFg==&FilePath=93ZZBm8LWEXfg+HAlQix2fE2t8z/pgnoBhDlYdZCxzX9idZhiSneADGLNdt3P8O8oajX28+QjjI6MwvQx5iQluf2PYdUuKTW0ym7GGBkGDI=
https://environmentclearance.nic.in/DownloadPfdFile.aspx?FileName=2c13FgwA0au5C01Dh/Ml+UGL2oR0SKj/sLGaZr9pjCJDQNajXryM7LaVEJPkXee9VHni+lejNnHcv3HF/PCHRoHMVwCRAjZ5WG9HRf/3Rec=&FilePath=93ZZBm8LWEXfg+HAlQix2fE2t8z/pgnoBhDlYdZCxzX9idZhiSneADGLNdt3P8O8oajX28+QjjI6MwvQx5iQluf2PYdUuKTW0ym7GGBkGDI=

2/24/24, 12:33 PM

27 Report Part 1

1 028 (a)Whether it is proposed to install beneficiation plant/Coal No
washery within the mining lease area
(b)Whether it is proposed to install crusher within the mining No
lease area

2 Details of Seams:
) (a)Whether details of seam applicable |No

Details of Mining Lease: |
(a)Mining Lease Area (in Hectare) |4.95 |
(b)Whether obtained Letter of Intent (LOI) from the state No
government ?

8. (i)Reason thereof |Iease already sanction |
(c)Whether Lease Deed Executed ? |No |
(i)Reason thereof |Iease already sanction |
(d)Whether Lease Deed Renewed ? |No |
(i)Reason thereof |Iease already sanction |
OB (Over Burden) Management: |
(a) Details of External Dumps:
(i)No. of OB Dumps |0.00
(ii)Total Area (in Hectare) 0.00
(iii)Height (in meter) 0.00

9 (iv)Quantity (in Million Cubic meter) 0.00

) (V)No. of year back fill up 0.00

(b) Details of Internal Dumps:
(i)No. of Internal Dumps |0.00
(ii)Total Area (in Hectare) 0.00
(iii)Height (in meter) 0.00
(iv)Quantity (in Million Cubic meter) |0.00 |
Details of Topsoil Management: |
(a)Quantity of Topsoil excavated during the entire life of the |0.00 |
mine (in Million Cubic metre)

10. (b)Quantity of Topsoil proposed for utilization for reclamation |0 00 |
during the entire life of the mine (in Million Cubic metre) )

(c)Quantity of_Top;oiI propose_d for utiI_iz_ation fo_r other activities 0.0 |
during the entire life of the mine (in Million Cubic metre) '
Details of Final Mine Void: |

11 (a)Area (in Hectare) |4.95 |

" | (b)Depth (in meter) [3 |
(c)Volume (in Million Cubic meter) |0.00 |

https://environmentclearance.nic.in/state/FB_ECGeneral_Report.aspx?pid=135243&id=135243&status=New
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2/24/24, 12:33 PM Report Part 1
28 P
<

Details of Quarry: 1 02 9
12. (a)Final Void of 4.95 (hectare) at a Depth of 3 meter which is Proposed to be Converted into a Water Body. |
(b)Total Quarry Area (ha) |4.95 |
Details of Transportation: |
13 (a)In Pit/Underground to Surface |open cast |
" | (b)Surface to Siding/Loading |on site |
(c)Transportation / Conveyor Details |truck/dumper |
14. Details of Land Usage (Pre-Mining)
S. No. LAND USE Other LAND USE WITHIN ML AREA (Hectare) OUTi:IIZEtI::'eI)\REA TOTAL (Hectare)
(1.) | WASTE LAND 0.00 0.00 0
(2.) | SURFACE WATER BODIES 0.00 0.00 0
(3.) | SETTLEMENTS 0.00 0.00 0
(4.) | FOREST LAND 0.00 0.00 0
(5.) | AGRICULTURE LAND 0.00 0.00 0
(6.) | GRAZING LAND 0.00 0.00 0
TOTAL 1) 0 1)
15. Details of Land Usage (Post-Mining)
o LAND USE Other LAND P'az‘;gg'“ Wat(ehragwy Public Use (ha) Undisturbed (ha) Total
(1.) | EXCAVATION/QUARRY 4.95 0.00 0.00 4.95
BUILT UP AREA
(2.) (COLONY/OFFICE) 0.00 0.00 0.00 0
(3.) | GREEN BELT 0.00 0.00 0.00 0
(4.) | TOP SOIL STORAGE 0.00 0.00 0.00 0
(5.) | EXTERNAL OB DUMPS 0.00 0.00 0.00 0
(6.) | INTERNAL OB DUMPS 0.00 0.00 0.00 0
(7.) | VIRGIN AREA 0.00 0.00 0.00 0
(8.) |ROADS 0.00 0.0 0.00 0
TOTAL 4.95 0 0 0 4.95
16. | Details of Reclamation:

https://environmentclearance.nic.in/state/FB_ECGeneral_Report.aspx?pid=135243&id=135243&status=New 12/15
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1030

This will Include:
(a)External OB Dump(in hectare)
(b)Internal Dump(in hectare)
(c)Quarry(in hectare)
(d)Safety Zone(in hectare)
(e)Final Void of 4.95 (hectare) at a Depth of 3 meter

which is Proposed to be Converted into a Water Body.
(f)Density of Tree Plantation per ha (in no.)
(g)Others in ha (such as Excavation Area along ML Boundary,

along Roads and Infrastructure, Embankment Area and in
Township Located Outside the Lease etc)

(h)Total afforestation plant (in hectare)

Report Part 1
Total Afforestation Plan shall be Implemented Covering_of MiniZb?

|0.00
|0.00
|4.95
|0.0

|0.005
0.00

|0.50

Status of progressive Mining Closure Plan:

(i)Accreditation No.
(i)Name of the EIA Consultant

(iii)Address
(iv)Mobile No.
(v)Landline No.
(vi)Email Id

| NABET/EIA/2023/RA0176

https://environmentclearance.nic.in/state/FB_ECGeneral_Report.aspx?pid=135243&id=135243&status=New

17. Details Not Applicable
18. Details of Actual Coal/ ORE Production vis-a-vis Sanctioned Capacity since the Inception:
Sanctioned Capacit Excess Production Beyond
S. No Financial Sanctioned Capacity | Sanctioned Capacity as per a rolzled y Actual Production the EC / CTO/ Mining Plan
) ' Year as per EC (MTPA) as per CTO per app Sanctioned Capacity
mining plan
(MTPA)
(1.) |o0.00 0.00 0.00 0.00 00.00 0.00
S. No. [Item Details
Details of Court Cases:
36 (a)Whether there is any Court Cases pending against the
) project and/or land in which the project is proposed to be set |No
up ?
Details of Direction Issued under Environment (Protection) Act / Air (Prevention & Control of Pollution)) _Act / Water (Prevention &
37 Control of Pollution) Act:
' (a)Whether any Direction issued under EPA Act/Air Act/Water No
Act ?
38. | Details of EIA Consultant:
(a)Have you hired Consultant for preparing document? |Yes

|Creative Enviro Services Bhopal

|42, doorsanchar Nagar, E8 extension,Bhopal
|9425009319
|0755424351
|creative.bp|@gmai|.com
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(vii)Category of Accreditation
(viii)Sector of Accreditation
(ix)Validity of Accreditation

Report Part 1
" 30

|Non-CoaI Mining
|22 Oct 2023

(x)Uploaded Certificate of Accreditation certified by QCI/NABET |Copv of Certificate of Accreditation

Documents to be Attached:

(a.I)Upload Copy of EIA/EMP(Text)

(a.Il)Upload Copy of EIA/JEMP(Annexures) Report
(a.Ill)Upload Copy of EIA/EMP(Maps/Plans/Figures only)
(b)Uploaded Copy of Risk Assessment Report

(c)Uploaded Copy of Feasibility Report/ Detailed Project
Report(DPR) /Detailed Engineering Report /Detailed Conceptual
Plan /Approved Mining Plan

(d)Uploaded Copy of Final Layout Plan
(e)Uploaded Cover Letter

| Copy. of EIA/EMP(Text)
|Coov of EIA/EMP(Annexures)

|ng of EIA/EMP(Maps/Plans/Figures only).

|Coov of Risk Assessment

Copy_of Feasibility Report/ Detailed Project Report(DPR)_/Detailed Engineering_Report

10311
|
|
|
|
|
|

/Detailed Conceptual Plan /Approved Mining_Plan

Copy of Final Layout Plan

Copy_of Cover Letter

39.
(f)Uploaded Copy of documents in support of the . . . .
competence/authority of the person making this application to gopl\i/cgiiggct%mnigise '2 sﬁizzgigtnogﬁht?eﬁzrl?%?tfhneca/saeurtgorela\i: of the person making this
make application on behalf of the User Agency RR PR gency
(g)Uploaded Copy of District Survey Report |NA |
(h)Uploaded Copy of Replenishment Study Report & Baseline NA
Survey Data
(i)Uploaded Additional File | copy of Additional File |
(j)Uploaded Proposal Presentation (To be given in NA
EAC/SEIAA/SEAC meeting)
(k)Uploaded Updated Form1 |NA |
Essential Details Sought
S. No. EDS Sought Date EDS Sought Letter
NO Record
Addtional Details Sought
S. No. ADS Sought Date ADS Sought Letter
NO Record

Undertaking

I hereby give undertaking that the data and information given in the application and enclosures are true to be best of my knowledge and

belief. And I am aware that if any part of the data and information found to be false or misleading at any stage, the project will be rejected
and clearance given, if any to the project will be revoked at our risk and cost. In addition to above, I hereby give undertaking that no

~activity/ construction/ expansion has since been taken up.

Name of Applicant
Designation

Name of Company (Applicant Name should not be given
here)

|Sachin Agrawal
|Owner

M/S R.K.TRANSPORT & CONSTRUCTION LTD.

https://environmentclearance.nic.in/state/FB_ECGeneral_Report.aspx?pid=135243&id=135243&status=New
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2/24/24, 12:33 PM Report Part 1
1 032 | Address |65A, %a]ﬁsport Nagar Korba ,District - Korba (CG)

Print

https://environmentclearance.nic.in/state/FB_ECGeneral_Report.aspx?pid=135243&id=135243&status=New 15/15



32 1033

L @ e

Sh WS-y

34 o o ST p\q\\n \Mf oo ) '[
g SR s ST k\—d — *—-—-[‘:* S v eSS (\v“ﬁu‘ o f:«—\er;q— {";‘\M\ AQT‘:TX g.,‘ Q\QV{:;)
= "““\':\ sl ’:\\ N, Y - o
f:::_z_q& :\l)_l - mm} Fyag— l =< Ared Sy CE%\“%__ @,;4
52 Fou 38w |r B b A (S=tmy 27|94 | 18 B =rwy T {:\;\\\“é@‘ﬁ %rir
E SRR “ o \‘“‘““ﬁ—ﬁw A = W?S\—mm«ﬁ’srcm-(g ___‘Im“_“mf;g
5 = | % e ««-?I* - %{wh—@\—'ﬁ*ﬁ‘w \a &rg-q——- g g
./"" T :':\T: _: ﬂ—“ '“—gg/\ "3"'\"!(\1!' “T!\St_‘ ‘m&:\r \'1\ ﬂ'\%‘f\ﬂ;’* .z-a——— ]E
R N (RS S ey | S S STREEYT B\ ST 4 S g ;i
2= QCdmu - ﬂﬁ-\\ A x\\-;;—— ot

u‘r- .

i,n "__”___ , '.:,‘\ s =2 3 \. \\W‘ Q*:.'IJ\ \.‘C “{%‘\F‘ = i a
A s T G s s B
| R &\—;‘r-—rqféx(r*% k\« WYX v

METS Y -G T S| T S sui e

|

N e ; g e s S GG SR ‘i

A AN RSy \%WMT/‘“W% (A =il

J TR .ﬁ(*! K “‘Q\\_‘?‘a‘r% AR A wﬁ‘_’ -~ %-

e A hm{:&\ ot ol WGuT Goom &= R &f;ﬂ‘;jﬁf} z
P | Gt - o ( S
llr"::..:‘:“:f ‘“‘-i-“l*_“:.-\ Ty FER 95T wzm— il AT |
f WYL=, 0] G s‘u\-‘%\qg\,\“@ R ' Jﬂ
. ‘““" ("' WA ], e 7t —— '. \
b - B -

W s e U L W N W LS S



1034 33

g C 1 | . \ i q
N = Sy : __..,\_1[3 e - € T Al =L g { 1: . oA
ol FreliET 2ovr Iy T gexr T WFeriy ey 5 S Db Dals
:F 1 s — |

z - % "-R?Joijol% :
}E’-’_"_ g =g _3;,%;‘} =27 ATE L2 Q@%@?ﬁﬁ?’ 2 | |
romr DLy CARDTDD '

- O | . - i . |
Coimmr . oS ra $5 e Y LR ek S [ Y v VaS Q emvear
1 |

2ol "’9;;'}' Go2 G0 RrTHEIT 5 = Ay Vi SENTT B G G
|

o g “I%QI‘%%W%WW 5 vz Z B oper Servens wer iy SUL L _
TETEET, DGFT Ry KIIE K YT Iy ¥ Dy g aeTenT 2 CIarys 727 5
S T ERITT srmy ey Y T G2 S 5 e S
e =¥ =T R et & \& i -
_'{'f),r:'?,—;d;, C*/:;;%:/;b %-972- =y < ‘7_/5;‘?/ Wﬂbﬁ”“;ﬁ’?xﬂ cfb gy;?&wrgém@&@? 9 5
) [T VITI T 77 R T GBI Y <y e [T 5y YA A

V= SISy =
DT NI (T SR 20FTT [y by w77 Xor 5 airarasn S KT AL
, | |

e o )
<

=T =
(R

N & 7y e > /2 o= téiw;z;;q@ QIRTBTI S ) Tt 5.poge sy Y 37
G720 BIGRY rrs e T o) b

SITERS = L G 7T = ks s B S S 2 s 9w e S
N [ T drmerrenr i rates @aTIAE) 5200 LA LD YIS %—
ik - o et
go S50 0 5) 1k ﬁﬁwﬂk@;gﬁ”

| "||

| N




)

™

PR T, i, S s, v, wv7 W/ /S /R R R T T ) 0666660606

B R C L i

o

34

—— AT m e - -

‘ i _ A=
e o WeEd A A5 ddleld. ol e [ad,
forarelt e, Afzm, Rren—dlen, dvese 1, wEmmd

ST,

o W A.-07822-252409, B 1. 262408
£-mall- .dimnlayHP@mpfur[‘u_&_LPfg. fdsanfay_tri@Erediifimall.com, U:Elﬂ_iin-w-;m.i:_ _rﬂﬂt.lﬁm_.ruiﬁ.-_m_u._lﬂ T

rits /iotio /2018 1STHO afiely, fastta - 04 o2/ w010
afir.

(s AT

Frar—feiisii (vovwo) :
R - a @fera SR 2017 e Iq@e @R Al @ wiffame @ W6 A
wof o~ ang@l T3 HHh /78 , fEHIE 28.02.18

Rregrrta wad qam;m amreE TRy YT dEred & gew o AT
el foven Rl d T gew, T8, R, @ TR T3, 01, YUl 5,00 Bo T St
(o #mqﬁr&:;@ﬁa‘jﬂﬁﬁggﬂmmﬁmrwnm%a

g FEET  Hedifed UA A 0103208 B i we efeur @
ﬁ@;ﬁﬂwﬁﬁf{&?ﬂﬁﬂ?ﬁﬁ@ﬁﬂfﬁﬁﬂ'ﬁﬁﬂﬁ areies, wrHfeuTe @R @
iz 210, R 07,0348 ¥ FrETHR WRRE sga R % -
@ | wirew e B | = /A |

DI . :

7. [ontfen ww & 9N | - TRE W @ AW @ P Gi0fogwo W

L twEr @ Sigdioo TR & — -
it (@)N-24° 35 5167 E -82° 47315,

(8)N-124° 35 505 E - 82" 47 36.8

(c)N-24" 35 55.6" E - 82° 47 36.8

(@) N-24° 35 54.00 E -82" 47338

Aen e § Oeatedrs I HHl @ g
2438 HieX 21 ’

iz.'ﬂﬁqﬂ@mﬁmmﬂ =
P | i vow BT S0

ila Erlclt i AvEE [N o gae §

1 77 de Hera 87

T TN TS 94 U8 Haed A8 feeei BN @ 9R Te-e 20.08.2014 BRI
ey gmd T enEwed § 10 fEA. o o ¥ Rew o O wekm ot & ooatese
i & it ¥ Re-fw =@ R T € R Ry Ber-Rde # 8w R ovn 8 R
el TR W O 10 (&AL A MET B aerE SRR ga Veafey wA 9 TEw @ aney |

pree Prfeor w wemoe TR STEER andifee &3 dWeefage sped W
R w0 0 (G dufe SE) W9 A 113 o §R B

s aiRE U ¥ @ ogerg & oyl Feifen v@l WOGTEA HUACWE
wmEHE T -

1w % amEin wigo o @ w we g aw fow sra B oenfn 4t e
sfacrdi 1 B e /90 sie s gedt sma @ e i iR | & s €l arily el

ExDrzeesbinan JH1BURALGHT_MAN g 127 -




Al

®0 0 0 ¢ ¢ G

s andw R woaves & o N W aud R @ aRes G

X

. 2w, Frmae qaener TGS el st 0 CHISIEI FET EE ST
W .:;-_ff.rﬁq e avd @ g IR AR ARl G iy RIS 04082006 TE
1 oy v Pl an ¥ el v A |

W ;b:u Wy o1 ¢ W ARG W ™ & i i e

3w

10

qm;’mf“ﬂufzmafj $Ri
aratell - o

wn & sl @ suRal ¥ U W e W@ S @ uR dR e e @i
Frrel e Wil g
e e g AW vguer Pei SR At e = & iy
i p7oz2012 B TRH ¥ ARG TROR WHEE G AR A R TR MEE e @l
v R fira ST
ES7 W F ST ST o o weEma A T |

ﬁuﬁ?ﬁmﬁaﬂwmﬁﬁ#wmﬁﬁmﬂmmﬁmﬁwﬁﬁﬂﬁmwT ﬁ

erdi)

"b‘mwarﬂvﬁﬁﬁﬂ et

wieft, famiar @ o0 2018

-

TR TEe I el = ein T | 130

l i [ - ‘
Hory = fod, i
-

P — | —




SR a3ttt ottt ot ot ot At ot

DA/ AA L AL A A

k.

=3
=3
=3
=3

5
3
5
5
o
-3
3
3
3

I ¥
LE T i

oy ‘|

b

3. TTH -
5 TEN THIE —
5, YEHdl —

I :

g 1
1

f'{wu' Ch\!-’{ﬁf{ ﬂi:ﬂ.'q—{
.t

Ecrcib R EEar: Pl TE)
a4 |

g wEn "1 aﬂn Tl T

FmI:T TRl T, Fral
\1 'L‘Hlf-_i (o R *1 o2 g 1000
i *'I""c'ﬂ ?“b'?ﬂ}
ﬂ \u\.‘F‘_"—"l Ei” LLEIWU]__E_

= Dl A1 -
fwmmv

3 A

e

FE SEEE
b oe Rafd # @ s

| :

e e AR—— i — 1
e @a & 10 R @ | anarew BEN IR IR SR
,xqmmm Laprmon @ g 02 RRlER

78 (@

'1‘1 & Bufy & mr W are B @ W
¢ gy 05 FpA. @ gd § A8 B

sfad/, w@rad

 {afte 1crr"c’.' I8 250 Wi @ aae § O ATy

SHECSE 7 | A agEi 99 mtﬁ )
srafad/ wred @EE A 6

qv ol

s00 Hret

e 1-.1.1,-:: ¢ et

EoEd

uren /  FfeTeR) / 4NaE -sm,fw“m

a
B

".

2366
|I_"|'It-,a

AL £ u<||

\tcﬂ".hﬁ {.IE.'.—l_"'l H .JLI'“ ﬂi_ﬁ:ﬂ_.%ﬁ?
saena /A8 Rl g @

zel & ﬁﬂsﬁ{”:;

& e 2 trﬁfﬂﬂ faen A

| fuTER Ud A QR
& de W aigare samed

P21

ngri EGECE ] ﬂ%'iaﬂé‘P"T N T a4 W @l g¥|

| 15 fFeTies 81

=) {%—[ml =3 &3 |9 M m EC Al

LG Idiel 01 fapeimie
fafineaTad OXTeTd HRIEY AT

18

ST 79 o fhameR |

E,ﬂ:ﬂ'ﬁ i gt mfa [k ami il

2y ]
-\ -u.1|

ol
i
itk !
AT
e T

e

1037




vyireept . dpegi

12ef,ed

"? O\.

o
AL A A A e

b g .

iyl

L]l

0

ﬁ-\. e ! _ eag e
- e TR TR O F W e .::'-""_" E
h'\a e T e PR B AR S (e Al : -E-_T’* o .
l:::’% i L : P "'r;:ﬁ"? == T b wwﬂ.ﬂ :""'r 7
i SRR PR L P e PR VR TR e, o o é;—d: o §
| fo Cwcbn o ogrE T T : o BT o
S | sy wd (ahe T EE A Caifr B TR 1 TTE BT oz gy THHATAER o =—5-?°? :ﬂ"*_;-u.
H i 2 d ?.___ - 2 T o W g
e o wl 3 THE =7 WL & Y o
. | ¢ ten S &1 05 TR ST RYT A R R ME1 et
. e Sy PR ';T—'-T'j-—r:-’ HE £ e
'- L A WA @ a B B D0 @ 0 R grandam s S oen ST
: s -z L '_v-_J-t-Fr_"'_‘:. i
Ve s o AR R OW TR WA & e T o g2 ¥ 12t :
ST H L i i & 2 ;
e e BT :

a .

o3 nm—f?ﬁ*ﬁw“ﬁ?@ﬂm”‘ T ST =

fofareem / 777 & 2E L7 #E’j:}“ fFooone
= e/ GEE R/ 7l . E'I% - i
i e W % E § T SR T T g8 T3 FoEs 2
B iy b

: . ez = e T
‘. I Srera den A 5 TR R e S R o0
"-m,rrjqﬁ,-' -Er':?ﬂ.ﬁ',./ﬂ%‘? G-l i T T
e i3 T ; ot

v’f'ﬁ ?3**;"&?3?1 e o AFEE O

< | @ TaRTT H OHE :"Erf qrnn 9T :1.11‘1 :
I prem— ' i — P '
4 . = —
o, o2 VR TR @ wew B A1 E1 AW Ermast
- : \'.",'—'- : i s B g
e, A R LN S o Hhoeeay et STE e E T
i -I'-. — 5 i {-
h E T A E" l")‘ Fyer f‘?"‘!’."‘l eyl T g =FE
e
d—: = : ‘J e S
B AT i — T T’ﬂg‘:‘.? ET T -
:__: Ty s SR RE e T T
= iy S s e i % i 3
a3 ,..J”.;‘ }f—,_,?:, T oTrERS ) .-r"“‘ﬁ (TRLE =V e~ e bl ;-j by o ,_l-r_'.ir'?']'f].

'\l
a

i "n':.'_.,"{'.—,!l;' ?:ur Tmzwﬂﬁ'ﬂ'.{ S A A e TR | .

i

3



1039

=
|4 T — i - —_— T — L S e S R R
S

S

a’a . - o A e k] :
o ke v gy i a7y g VLA I '
5 . if

[ H |’: II I '

S i g et

S . e

S

&

S

&5 STaterT g9 Hrwe aifinidy W auee MRl (o) |
R TV A EEH I PIETRR T Y dBr el 1 " [

= ditpi-dfoL sl pny i i O7805-233030 fan LAHEER R

= £t : . ' R mﬂ;

ﬁ’“&# . o 7 of0 £ s} =, i’h*][dﬁ....l.......r-; I £

o= ufy b :

| ? " weuey

wiAw wrelr R 3

3%

ERIHR e wier B 2017 A telar waking gl B igeqne o e A %
wgaf— . ) i
| wrd i (el oanan) Rrn Rt @ uH s s/ aft o
/e /2048 iRl fgaie ouo2.2018 | : i
5 v T wewe iR TR @ 99 i eat fyafa 1u042018 | 5
R -poo- - i
o Rraleri bl w o T A A § ARG e 4 L :
i =, WO dETES R @ @ w01 I 500 80 7 safar ¥ i AR P A
el e 4T AR wegd R e ,
o el MR e i PR g wU 9 wved difawE neel g
wefte U3 ¥ U@ b T B, W PregeR 6 el
() s v @ 10 ReiER o uRl 4 e ot . foarg Tt 81
fi) smafw ww ¥ o e 9 oRR @ arey B AR e frar 21
Ty T Y AR e 2438 R W gl W 3

eSS L

(i) mATET we W 10 freriey o ot § S dafew o e =T % :
(iv) Al v Faees o= e 50 o, 44 A 15 fhofio @ ¢ w0 2 £
(v} Smf wer w1 s WE Swiw P g 5
N-24°35'31 6™ E-82°47'3).57 i
N-24"3550.5" N-§2°47"36.5"
N-24935'55.6" B-82%4736.8" g
H-24°35'54.0" E-82°4733.87 $
' B
a, TouD T WA T RO ST 99 0/ 5685 /1756 /2012 /12 I "
Bris 15102012 T MTUR dew R 17.06.2012 F HRIUE RO U4 HoH0 ST T 0 -
Yot T W0 /305 MP-SEFAA/2015 RA[a 22002015 W TEEfEE FEWEOC SEIAY v
FTEvE SR AR ST e A s arfn fa s § ) 3

- 4. e e o Eigh Wil T @ g g g w e SR
af v el BIR-ud Fed ST T AR AR & o0 F =l Al ¥ v s @
ST T aTatera d agsrET =i B

5. TF S SIETAR SR s/ sy $ gier ue arel A % T A

m wnh ara v @ fed .

ATRIEHEE L



T - — e e S == =
T o g -
N Y
- %
FeEET AR
! “tafer )

P - e (AL W)

ferqe - WA gamad ST AedrE At e R & e wEE 01 T TR 16.94 & e T
s.nam.ﬁHﬁmﬁmiﬁmmmmmﬂﬁwmﬂﬁﬁm;
T - T T =R 20170

Wﬁﬂﬁﬂ%ﬂﬁ#ﬁﬁﬁﬁﬁﬂﬁﬁﬁhﬂﬁﬁﬂmﬂ | Wri¥Es IS
i wE A oew dedne e e e (A T IS FAE L TEur 5.00 ¥ B W
YA wEw ST Ry e O SEE R T E
m&EaﬁwmﬁiﬁwmﬁiﬁwmqﬁmﬂﬁmWﬁ gam i
01/05/2018 T Sl T G o & et TR I | HERE 6E W e HIPEERTEN AL
oty %Hﬁﬁﬁﬂﬁ?ﬂﬁﬁﬂﬁﬁﬁﬁtﬂﬁﬁﬁmmmmﬂmmmf
HTH QT & 3T TR A A Oreuie e 1w St FEeT E -
4. 24°35'51.6"N - 82°4731.5°E
2- 24°35'60.5"'N - 82°47'36.8"E
3- 24°35'55.6"N - 82°4T3IGB'E
4- 24°35'54.0'M - B2°47'33.8°E

e i T & GRGET A RE W W, T, TEGA T,
,a'.émﬁ?ﬁﬂwamﬁmﬂmﬁ{ﬁﬂ‘éﬁm&ﬁaﬁ? e s e & E Bmd 1 AT S
ﬂmﬂﬁtﬁminasmaﬂmﬂaﬁammﬂx%r .

maﬂﬁhﬁwﬁmﬁﬂanﬁ:ﬁaﬁﬂ#mﬁmﬁmﬁammmqu
mmﬁwwm:mmﬁmﬁmwmﬁﬁﬁﬂﬁﬁm
Fﬂﬁzuﬂﬂaaﬁmmﬁﬁmﬁwﬁigﬁrw TFET 16.94 BFE. MY TR0
495 FEr . ME H 39 mmmmmm,mmammmﬁﬁmm
| TeEsw T o mmﬁlmoﬁjmﬂﬁmh'wmmﬂﬁu
3 usy 3 smEfea R ST 3T e

s - Ul Taren THe { #1. %)




III.

/

i

0000000000000V OLOOLOOVOIVOILOVOLLYLOGOLOOGW

| |
|I
i
il
it .
) -|!|||

wareiarooey (L3
CIG

P B
afire R 11(3) oF 11(5)

HARME 9"

e, = - 0L 2020

HT.H. TREIC Tog Heeahr g
it ST — 7 G o,
65T, TiAUIE TN, HNEl,

foren ®INET (B0710)—495677

ey &R ww 277 RERE 05.10.2019 ¥ Weet #F TR (et angER) wedw (g

3.

Fen) foer BRI e (Rt aewR) SR & T WeR GHF WA (R
Rt Bvem @ @emt g s gy

T
1.1 Heawew @ (T, ofEE, SUERT vE SIMN) TR, 2018 & s A

FERER fmmmﬁﬁﬁ,mqmmrm%m
frtdt R wog woet & Wy weie (e Rt B 8 ' A owg
fesiier 05.10,2019 @ & 1) SWRer wfrm 5o WAl & /gs § %
SETER 3o YA AR Hieer ¥ Haed B ST A R R v
Wﬁﬁfﬂﬁﬁﬁ'ﬂﬂ%ﬁﬂﬂ&{ﬂﬂ‘ﬂﬂmwﬁﬁmﬁﬁ
F v F wifEe R g

1.2 mﬁmﬁ#fﬁu:n#mﬂaﬁmmww#ﬁﬁ%ﬁamﬁw
amaﬂ%ﬁmwmaﬁm*m#;mﬁwmmﬁm#
wiew A7d & 25% UM WA FEC 6,26,00,000/ (vt # wET m owE
Tty W W) ST U (SAE) oW A F AIeEE W (pTEE o daen)
S famim 25112019 (yEEm & oHREm SAT A& & omr St R
25.11,2019 (STFTATH WIeT Xt @7 ARIE) W 9 §9 6

TROTHEEET FTRr g= wr B @

g st & A 11(3) & 1i(5) #m@tﬂ#wmﬂm@wm

A WTE, TEUTE UoE dwgwe W0 F 9er F 03 wel A sl g W g

uﬁ#wﬁmwmwmmﬁﬁwmmﬁm

&% ¥ Fre ap g 97 SR B S

o

31 Ug MUY U FUT SWE Eed W THp W EAd HEcH ¥R EAr &
mwwwmmmﬁmmmam&wmmﬁw
mmmmmﬂaﬁ‘i Tﬂﬁﬁmﬁlﬁqlﬂﬂl‘ QEEWE?{E:‘IW{HWTEF{HTE'




é-.?;:;:i{/.

S

T

[ mﬁmﬁaﬁ&#ﬁm%wmﬁaﬁﬁﬁ:@fqﬁaﬁﬁﬁﬁwﬁﬁ'

S enTeeEy e R 3 s RN FLEE

&l‘i'."l (%) "mﬁﬂnﬁﬁmﬁﬁ'tm#m:- :

S I, g s S T nyerEA TE ey

‘?:' ey Toar G, A

o () W#ﬁiﬁﬁwwﬁawm-mﬁ

i (&") W‘Eﬁﬁmﬂﬁwﬂ%wﬂﬂ'@mﬂﬁm

® T 2,

ey G mﬁzm’r#ﬁmwawmmzwmmmﬁ

| ﬁﬁrﬁ:ﬁmmﬁaﬁrﬁaﬁﬁv@@mﬁmm#%

= Fr qu feat T € ;

; (=) Sy Y -

1 FHER FA 'H?.ygﬂaﬂ.mﬁﬁr,mamﬁrﬁwrmﬁw

< HfF T F ﬁmmwmmmﬂmmm

! amm&l;mﬁm.i;tmt'mﬁgﬂmﬁummmmﬁa

g S 3 ATy g e T

= {aT) mam#saﬁ‘laﬂﬂaﬁrm A . _

mﬁﬁmﬁ'mmmmmx._w-mmﬂﬁm

= mﬁﬁmmﬁwmﬁwmﬂw @

Q TEE

< 33 mraﬁwmﬁrﬁeﬁrrr%esmﬁﬁm@ﬁ;xﬁw

| W%lmM'#ﬁmmﬁﬁﬁnﬁﬂmmﬁwm

'?.'3 am#gmﬁzmmmﬁrﬂﬁmaﬂm ﬁmﬁ:llﬂmﬁaﬂ

[ o ﬁwﬁﬂﬁmammﬁmsﬁﬁﬁmﬁqﬁaﬁﬂmﬁwrﬂﬁ

i ﬁ%ﬂéﬂﬁﬁﬂﬁﬁmﬁﬁﬁaﬁﬁﬁﬁ@ﬁﬁwﬁw

S gy W & fore T WOS0 T Rt 1 e T WG W R

3 wﬁmwmﬁﬁﬁ%ﬁmﬂmmmmmm-m

; mﬁﬁﬂmﬂﬂﬁaﬁﬁﬂ'ﬁﬁﬂ'?mi

tta £ ow R
%ﬁﬁﬁﬁmﬁfﬁmﬂmﬂﬂfﬁ-ﬁwﬁmwmﬁﬂmﬁﬁ

T Wﬂﬂ?%ﬁﬂﬁﬁ%ﬁﬁ-ﬂ%&%ﬁﬁwqﬁﬁ'ﬁﬂﬁmm

AT i

E:) ﬁ&ﬂmﬁmﬁﬁmmﬁﬂﬁﬁﬁﬁﬂﬁﬂﬂ?ﬁﬁﬂﬁmﬂﬁ

2 <ot - FAE BT wE 1 @

o od o B S |

i

-

: g sFHaI2020f LhH

2 et

(& 1, Zrarere, WU




3-0-0-0-0-0-0-0-0-0-0-0-0-0-0-0 0-0-0-0-0-0-0-0-0-0-0- 00

T o - R l : Gl T h s
or TR e g0z |
R s STl 1 7 h
G s b e —1 522 |
BEEERS e [ 1 73 |
e [ e —t 15 |
o6 JRen e e 2 1401 1
TR R Ak axie! -3 78 |
s i RFeren —1 1576, 1693 |
09 (el SIREL |Rrierer —2 1187 |
10 (e e TR 2. L |
1 |rerRret el Tegs 13071 '|
T2 [ PRI Hgul 2 450 !
13 T [ TRt 1 ol 1
14 [t R [RrRIferan —2 755
e S i gt e
® | [Tt el —2 e85 /1, 18/
i SN T -2 854, 1065 |
[ e M [wein (egd —8) o |
Pg 'Iﬁ*“ﬁ# il e Jore, 1946 [
R ST L
"_—Lm G Rl EEd i
s ] TR —2 412
L 55 (e e e 1023
25 R P [sved 4 B
‘j_hmmzﬁ Fmen FmRET —! :
o I G PRI 2 ‘
E—W Riien A, 12
\,J - T —1 1




e o .

7030 4.000

ey -

214 408D

308 ZeeE, -

il

EIEIEIEIEIE]E

BB : iﬁﬂﬂ-

DR ot 2

ety

adige L b G
SR A

Zaao"

%ggi

i, ¥ - :_\., _4::5_‘_85.___. :._:-1_'._._'.. ::- .n.. ] .3‘_.2&&-\. FRE ';

[Eawy

a74 5,500 _.p

Y

- 602 5000

é‘;l"{l'{

T . 4.000

TR

L 13EZ18 - . 2000 -

e

5 T - z-:i::-ﬁan

aﬁﬁﬁwsﬂmﬁ%ﬂﬂmﬁﬁmwﬁﬁﬁﬁwmwmw

,_"213 580 %ﬂ*

ﬁdﬁﬂﬁ%ﬁﬁmﬂmﬁaﬂﬁﬂﬂmmﬁa}mﬁﬁéﬂ

Eﬂﬂﬂﬂﬁﬂ

PR A1 /de AR, T TS S e ﬁ?ru

_[ﬁ“rﬂaﬂiﬂa:?m}

Address- §5-A, TRANSPORT NAGAR, KORBA CT 495677

i e e wed —

_:-:aa:espuuu : T
'{ﬂﬁ’fh‘é‘—ﬁg'&*cﬂﬂ ammmﬁrr&} :

wmﬁﬂmmmﬁﬂﬂﬁrﬁmn—aﬁ~

i
i
T

18157

maﬂmﬁﬁuﬁmwuﬁr
GAHIEY)

W EMD e e -

82500000
{Eﬂ FNIE U o WA

bl Gr;;r TifdT WA (181685000 — 2500000} ‘.
(efT Hpm @1 50% — FldEr 1 SOt i) L
|

|119185000 -

11

~§-0~0~0~0-0-0-0-0-0-0-0-0-0-0-0-0-0-0-0-0-0-0-0- 00000 -y

"t_j'

fag e 10 ol Fﬁmﬂitﬁwﬁﬂ?ﬂ?-ﬂ

25022020 FRTGS

e Wmﬁmemj—ﬁﬂwmmwﬁmqﬁwﬁmwﬁwﬁ
el ﬁwamﬁmmﬁﬁwmmmmE%@WWWQ

e fa w wet | W afeef a9 ey B e wg W el

wew @ aRfme-1 ¥

<R T ¥ B SRRET TS BV waw Wi @t auta FfEes ae e et g

afetae ey et B, S armkt @ aefe & fem o W@ /)T

- T rrer——
C LRl ELEE Lo




1045

AL

TTatEy (o7805) — 234541

Fram (o7e0s) — 244110

@ (07805) — 234540
email-dmsingrauli-mp@mail.nic.in

" rafery werdex vd forar ST, foTem—RiTRIeh #Hw.)

./ 2109 /@S /3T /2020 R, % 0% (06) 2020

ufa,
SRS IHaTers,
HouoNTsy @feror o, Mute
fSremm et (1)

fawg — RiTRIell foren wmqg o X wert 3 om sexr, aediier R, @ .
01, XPAT 4.95 ¥, UTH SITEd, GE<el 2qEX P W3k, 53 BT 500 2.
Ve o wdl, deder wRE, @b, 471 @A 4.00 B &5 @) afaf
DR D IR H |

e — A SRD NS e e, R srer o wRe amare fard
65-T, SMUIE TR PRa1, frar dRar (81) &1 AdeT g5 P
15.05.2020 Ud HeAWQW Xq (@, URdss, WveRe gd @mR)
2019 & a9 26 (5) SR |
———000——
SR fawarata weffa o o1 sigeles o 371 B o & "5
Ho ¥¢e A3 BrRUReE ffy. @ ux %, 617 Arqrd, fa-Te 19.02.2020 gRT A
m,zh.mmémm.f%ﬁaﬁwﬁmﬁﬁﬁ?ﬁaﬁsaiaaﬁa%%q
S fAfdgrer wifta fear war @) <effa smdes w3 @ R @ weagy
Ffaerer grr RimRieh Rren w9 9 weml § 1w sew, aadie el @,
01, ¥HAT 4.95 B, UTH I8, TEWUIS LGER B Wb, 53 XPHAT 500 8. TG I &1,
e WY, W . 471 XHIT 4.00 & &7 B RN e w9 & X @
dftafera @ gq amaes uF uvga far mar |

Heffa smaed v @ g § @l fles /R 9 g oy
aﬂ%ﬁﬁmmwwﬁwmmﬁmaﬁﬁaﬁrm%l

. | @EE BT Ui @I / REEERGIEN RAre
/ Tare Ipar AT (T))

01 e / e 01/ 112000 A W Gerd ey
495 ¥, : arg &)

02 | SIIEd/QquN 53 / 115000 N W Gdierd B
5.00 B. I B |

03 gl / ¥xs 471/ 95000 Yd W it B
4.00 ®. 7T B |




(02)

Wmﬁmwﬁh@ﬁmwélmaﬁéﬁ
?ﬁwuaoﬁéﬁmﬁﬁmm%ﬁsﬁﬁmwwzﬁm?%giﬁaﬁ
:Wmﬁr,?wmﬁaﬁaﬁaﬂﬁﬁmwmamwwmﬁ@ d
A, 01, T4 4.95 %.,HWW,HB@H&W?EB‘EE& 53 Y64l 5.00 B, U I79
&4, aEla WE, @b, 471 vy 4.00 3. &3 B AEWRY Y9 (@d, uReEe.
AUERY U4 @MUR) Fram 2019 & P 26 (5) % Rt SEEET @ dEn Rt
Wwﬁmﬁwﬁmﬁﬁﬁmﬁmwm%l

z‘gug

* Hoigex

“forer RiRiel (A1)
3#./ 2110 /@fA /¥a /2020 RFRIel, RFie 09)-c]2:22
ufaferf

01— T AR D ZTAUIE v, g, il et = afas sruara, Aard
65—T, SIUIC TR BRa, forenn diar (87) o 3R GCRIE]

,.'p\ﬁ;&!y@
“Foren R @w)

et Ny S LA



i e 1047
BRI Hetgex (@ ) Rrer RERIE (7Wowo)
WD/ {326/ QNS /T /099, /2020 RiITRIeN, fiies 020912020

ufa,
e =N o yeTyr Rig
fFardt 65—1, graa1e TR B

fSTem @®Rar ()

fawg — "M"Wﬁwmwmﬁww—ﬁm
B B qER] H |

et — JMYPT 35T U5 7% 11.08.2020 |

———000——

ST fAvgriTa o & 5 weffa smies o3 gRr 9 oex, dEde
%ﬂ@ﬁ,%ﬁﬁh@?ﬁzﬁwm,wms%ﬁawﬁ@ﬁ@ﬁmaﬁw%
T H Ry AT § gekor SR B 8 ghel AT 9 HiT @) 78 8 |

T SRIAAFER B Aferdl @& SR Ybel YH—9F BT
UTRY TR HR AqeTdh HRIAE 3 MT £

o~ (:@ﬁ va

fSrerm RiTRIeh (7y)
9516 / 4 527 /& /X /T, /2020 Ry, i 6 22912020
gfafery,

1—mﬂﬂaﬁéaﬂ€r,quhw¢ﬁm,s‘—smaﬁaﬁﬁ,vﬁmmu)aﬁaﬂ?
TRt |
TR s

v @R )
Cﬁm TR ()




Uehel YHIOT — U (UToW)

01— oG BT AW A D g gos e AR, Jreril s oA woi
iz, AR 650, IMd TR @Wal, Rien ewar (©9.91)
>

02— Xq WM F A W o, dedid o, Rren Re (1)

03— WO HHID 01
04— pdl YAl 4.95 B0 81
% S

01 |afe @a | 10 (AL @) g0 A DIy L | 81 8 |
UIs / araRed /S Safed oW Rea & @
SHS W @R T ' @ Rufa § wg o
W HAT 6 0T BIE a9 10 A @ Q@
# & 8) B
02 | @ @ a1 85 @ o0 (@1} aR a8 250 | Wi & a Wl | 250
flex & o} o GuENY rgdd @ Wk | ey ¥ At i W B

I Al uTd ) =
03 | @ad 9 500 HIeY @ g0 W dg HIs A4 | el € |

TIEe /deftie A/ Rifecare / qRias
ERIEY /IS Hecd @ WIRSG 8 Al Sl
e | |

04 |@a & 500 #WIeX @ <X Pl oield | el B |
e /981 /arare /e R 81 @l Sl
|

05 |@a @ 500 #l0 @ URM § W Wiad | Tel § |
e & WD Ud SHDT &b |

06 | Xd Sc@Ad @ THRYI H A<l DI M |
SRIGATER Tl B FHIrd far Siar £ 1 2
IR
o (@ )
mwm)




48 1049

| PRI Peidex (@i wmen) R Wﬁ‘r (10%0)

PHID /4208 /A /X /3, /2020 Riiet, feaie 02| s3] 2s25
i) =

At e

oY SR B, eFuuE U By feria,
e St |t anae

IR 65—0, ZTIE R vy
e wRar (war)

= G AT @ IHET @ U 8

- NG BN TR W a R 23062020 Ud @R R
R 81wl fide s 02.07.2020 |

ST RYARRT amuds g RN fora g S Fenve v
(&1, IRTEH, TSR TF =MR) Frm 2019 3 T 26(5) & aEa whafE o
T W @M A-ged aedller—Raall, Rren-fieh S 1K) M e e e
01, ¥l 4.95 B0 &3 ¥ W WHT Tierr ATHT FRFE A TR T 03
it A erAleT ¥ wwga # 7 #
SRIFAAR I¥Je &7 G607 a7 gl g i e
P A @y A8eEe g @ T (T emmes Y (@, ufiges
TSRO U AR R 2019 @ apmm—pe @ Pt 1) & s yow st
® TET U & mmmﬁwmﬂﬁa%mfﬁagmﬁﬁaﬁmﬁ%ﬂ
01.Xd T IO 1 S 1 /1 B Wl B X HET 7 SR
az.nﬁmfﬁﬁﬁmaw@wwaﬂlﬁmﬂ'ﬁm@mgﬂwﬁw
BT ifF@f g
ua.uﬂwaﬁwq#mﬁ‘mﬁmwﬁﬁﬁ%wﬁﬂmﬂﬂﬂﬁﬂ
AN &1, S /S E @ g e
m.uaﬁaﬁmq?%mﬁtﬁwaﬁﬁarﬁ)ﬁqrmﬁwmﬂﬁﬁ%mml
Afard g |
05 AT G WHRI—0 W 3R waf v i TS 2 & e frde))
Pl Ut 527 &) smasme &@p |
W — AR | o)

(PeiqeX HElST G ergwifen) ;\ﬁ ﬁ%@wﬂ
C{@fr mam)
fSte fHmdeh (7.a)
. I / /BT AT /36 / 2020 e, femris

1~ WIS Werees, TS Wi R we (AU} & R e |
2= WareT®, A /@i 20-1 aRer ey, worer (.5) B 3% e

AL LLLLLL LA bbb b bbb bl Eddddddibbbilll



-
o
101
o

___,,__,,uﬁubbbbbuaaa&azaatazﬁygh

SAND DEPOSIT AREA 4.95 Ha. KHASRA NO. - 01,
VILLAGE - THATARA, TEHSIL - CHITRANGI

TR B DISTRICT - SINGRAULI

ik

(MADHYA PRADESH) 486886
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E.Q,P. MUNEENDR& KUMAR PANDAY,
OLD - M.P.S.R.T.C. DEPOT BEHIND DHEKHA, REWA (M.P.)
PERIOD OF MINING PLAN: 03 YEAR -

PERIOD OF MINING LEASE: 03 YEAR

I'_‘.‘ustt SingraulN.P.) APPLICANT:

M/S. : R.K. TRANSPORT & CONSTRUCTION LTD.

ATTORNEY: SHRI SACHIN AGRAWAL
ADDRESS: 654, TRANSPORT NAGAR KORBA&A,
DISTRICT: KORBA Q
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MINING PLAN FOR THATARA SAND DEPOSIT AREA 495 Ha. DISTT. SINGRAULT {M.P.}

ATICANT: K TRANSPORT & CONSTRUCTION LTD., 65-A TRANSPORT NAGAR, KORBA (C.G)

CHAPTER -1
1.0 GENERAL
[1 [Name of Applicant M/S : R.K. TRANSPORT & R
CONSTRUCTION LTD.
|ii | Address 65-A, Transport Nagar Korba, Distt, Korba,
Chhattisgarh
i 'Phone 08518003333
Ipi-v Status of Applicant Applicant is Private Lid. Company N
v Mineral(s), which | Sand (Reta) occurring in the area and
| occurring in the area | applicant intends to mine same.
and which the
applicant intends to
mine
Vi Mining Lease Period |03 year
vii | Mining Plan Period 03 year
Em | Category of Mines | “B - 27

[1 TName Muneendra Kumar Pandey |

ii | Address OLD M.P.3.R.T.C. Depot behind Dhekha,
Rewa (M.P.)

iii | Phone 09669911533

YV | E.mail mnindrauanclev[?ﬂredi[fmail.conl

_qu' | Registration No. RQP/DGMMP/58/2013

1.2 NAME OF PROSPECTING AGENCY

PREPARED BY: Muneendra Kumar Pandey REWA (MF)
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MINING FLAN FOR THATARA SAND DEPOSIT AREA £95 Ha DISTT. SINGRAULI {M.F.}
AFPPLICANT: RE TRANSPORT & CONSTRUCTION LTD., 65-A TRANSPORT NAGAR, EORBA (C.G)

N.A.

1.3 REFERENCE NO. AND DATE OF CONCENT LETTER FROM THE
STATE GOVERNMENT

Based on the government of India guidelines, this quarry plan is prepared
for the proper development of mine area with safe guarrying
operation. It also provides guidance and directives to be followed
during the quarrying operation under the rules and regulations as
imposed by the govt.

Mine has been allotted by Madhya Pradesh State Mining Corporation Ltd.
through e - Tender vide Letter of Intent No. Ret/2020/643 Bhopal Dated
27.02.2020 to M/s: R.K. Transport & Construction Ltd., Authorised person-
Shri Sachin Agrawal over an area of 4,95 Hect covering khasra No.- 01,
Village- Thatara for a period of 3 years,

In compliance to MP Sand (Mining transportation, Storage and Trading) Rule
2019 published in Gazette notification of Government of MP dated 30-08-
2019 and as per the rule 42 of MP Minor Mineral Rules 1996, this Quarry
plan is being prepared and submitted for approval to the Collector
{Mining) Singrauli Madhya Pradesh and quarrying operation start only after
obtaining the statutory permission as per rule 14.

o R AL AR S
7 A '
FREPARTD BY: Muneerlra Kumar Pandey REWA (M1 : “
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2.0 LOCATION AND ACCESSIBILITY:
2.1 Approach to the area:
2.1.1 BY ROAD:-

Area is located at NE direction of Chitrangi (Tehsil Pleas

€) 35 km away from
arca, and eastern direction

03 lkm away from Lamsarai village. The
accessibility of the area ig by connected by well

to Thatarg,
2.1.2 BY TRAIN

The applied areg can be accessed; nearly station
from the applied area.

metaled road from Chitrangi

is Singrauli about 65 km

2.2 Name and distances of major town and utility

The details of major town and other details are given below:
TOWN | DISTANCE _—IER_EWN[_UM‘?_ T i
| Chitrangi | 35 KM SW TEPM?f%Erﬁﬁt.

Daily need facility like,
’ | Education, Tran sportation, and |
|
B ing
|

ospitals etc. are available,
Lamsarai ’ 03 KM

H
e {Smaji_‘u'illage place of Singraul]
Distt,
LTS = o

-_l_—._— B e e
=
- |
2t 185 jE

2.3 Climate: E'F\:'::-i’ "qf:?”;*;«-ﬂf 1
The area witnesses the subtropical climate mmajauérigﬂ1g 'i"élinfall of 800-
1200 mm annually. The variation in tEmp;E'E;'d‘I'IlI‘E is 460 to 100 ¢ during
summer and winter respectively. The wind generally blows in

direction. From November to February the ares

northeast

March is start of summer, which continuesg up

by June and retreats by September. Relative

humidity varies to averages
between 20% to 75%, in a year.

Propose Prospecting  operations are of small scale and will not cause

adverse effect on environment of the area. Standard norms will be adapied
for protection of environment,

2.4 Loeal Resources

I‘. E HLUTIAr F

FREVARED BY- Muncendra Kumar Pandey REWA (AP =] -
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MINING PLAN FOR THATARA SAND DEPOSIT AREA 495 Ha. DISTT. SINGRALULI {M.F.}
APFLICANT: RK. TRANSPORT & CONSTRUCTION LTD., 65-A TRANSPORT NAGAR, KORBA (C.G)
e e e e

2.4.2 ELECTRICITY

Electricity facility is available in the applied area. Nearest electricity facility
is available at Thatara Village.

2.4.3 MANPOWER

Man power is easily available from the surrounding villages i.e. Lamsarai,
Newari village etc.

2.4.4 OTHER FACILITIES

Nearest hotels and Restaurants is available in at Singrauli which is
southern direction from the applied area.
2.5.4 DETAILS OF THE AREA

I District Singrauli ]
Ii Taluka Chitrangi
Iii Village Thatara
v |Area 4.95 Ha. )
V Khasra No. 01 '
Vi Occupancy Govt. Land (under water}

*Khasra psl_ﬁr:hsaia is enclosed along with khasra map.

Whether area is recorded in forest: No

Existence of public road: No public Road is passing through the
lease area.

Toposheet No.: Area falls in survey of Degree sheet No.64 L

Latitude:  24°35'50.04"N to 24° 35'58.96"
Longitude: 82°47'44 29"E to 82 15 A

QL/AUCTION QL BOUNDARY PILLAR POINT COGRDINATE
COORDINATE| PILLAR NO.1 | PILLAR NO.2 | PFILLAR NO.3 | PILLAR NO.4
Latitude 2453550, 19"N 24°35°50.04"N | 24°35'58. 51"N 24°35° 58 96"N

Longitude 82°47T44.50"E | 82°4751.29"C 2°47'44 20'E | 82°%47'52.47'E

(NOTE: THE 1LOCATION OF THE AREA IS VERIFIED BY APPLICANT)
Land use patiern: Govt. waste land.
(See Khasra Panch Sala)

Key plan is enclosed as plate no. - 1

_— Y *

PREPARZD BY: Muncendra Kurmur Pundey [REW A (M)
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MINING PLAN FOR THATARA SAND DEPOSIT AREA 4.95 Ha, DISTT. SINGRAULI {M..}
APPLICANT: RK. TRANSPORT & CONSTRUCTION LTD,, 65-A TRANSPORT NAGAR, KORBA (C.C)

Attach a general location and vicinity map showing area boundaries and

existing and proposed access routes. it is preferred that the area be marked
on a survey of India topographic map or a cadastral map or foresl map as
the case may be however, if none of these are available, the area should be
shown on a accurate sketch map on a scale of 1:50000

(Key plan is enclosed as plate no. I, Location plan plate no. 11

: fila ) ]
PREPARED BY: Muncendra Kumar Pandcy REWA (ML) -

[GLL 6066000000000 000000800000 ¢ vuuey]
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MINING PLAN FOR THATARA SAND DEFOSIT AREA 4.95 Ha, DISTT. SINGRAULI {M.F.}

=t TLICANT: R.K. TRANSPORT & CONSTRUCTION LTD., 65-A TRAN SPORT NAGAR, KORBA (C.G.)
CHAPTER- III

3 GEOLOGY AND EXPLORATION

3.1.1 TOPOGRAPHY

Topographically the applied area is Son River bed area and its topography is
subject to change with flood level and excavation done in general the area
has highest level of 181m while lowest one is of 179m thus average 2m {is
the general elevation difference. In general the Son River is affluent river and
majority area is dry in pre manscon period. The rver is flowing EW
direction. The area is connected by kuchha road from Southern and
Northern both direction.

The Son River sand in Silgi No. 2 village is of Quaternary/ recent age. In
Singrauli district Rock formation ranging in age from Gondawana to
quaternary is exposed in the singrauli District. The oldest rocks are

represented by Barakar Formation of Lower Condawana. The regional
succession as follows:

3.1.2 REGIONAL GEOLOGY:

Singrauli area is the northern most part of the Son-Mahanadi master
Gondwana basin, which stretches from the east coast to the heart of
peninsular India. This area accupies the junctional region between the east-
west trending Damodar-Koel-Tatapani graben and the NW-SE trending rift
zone of the Son-Mahanadi valley. Thus, the jt;af’graf}hic and tectonic
framework of the Singrauli basin show ; i..tg}# 'ﬁn@a}im Damedar valley

S| __Lihgﬁ!ﬁmﬂqumce of Singrauli
:::f:the adjoiﬁi:ﬁg Gondwana basins of
Tatapani, Hutar and Karanpura. On the other hand, the sedimentary lithic
pile shows a preponderance of sandstone dominated cycles typical of the
Son Valley basin belt. Further the Gondwana sediments in Singrauli were

deposited by a northwesterly flowing fluvial network characteristics of the
Son valley basins.

and the Son valley Gondwana basins. g

Area bears a hroad resemblance to that

The northern limit of the Singrauli basin is defined by a prominent ea.
trending boundary fault, which is probably an offshoot of the
Singrauli lineament. Along the eastern boundary of the are: . the

B

FREPARED BY: Muneendrs Kumar Pandey HEWA () -
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MINING FLAN FOR THATARA SAND DEPOSIT AREA 495 Ha, DISTT. SINGRAULL [M.P.}
APPLICANT: B.K. TRANSPORT & CONSTRUCTION LTI, 65-4 TRANSPORT NAGAR, KORBA (C.G)
Tt e e et e i S L RS S ek e e e T TR I TS T T e

RS S T R
sediments rest unconformably on the Pre-Cambrian rocks. Towards west,

the upper Gondwana sediments are juxtaposed against the Bijawar Group of

Proterozoic period.

The generalized Stratigraphic sequence of Singrauli area is given below,

GENERALIZED STRATIGRAPHIC SUCCESSION

Age Group Formation Lithology
Cretaceous i Intrusive Dolerite dykes & Sills, or Lawa
' Flow
Upper Upper Mahadeva Coarse g.rﬂjnad ferruginous

Triassic Gondawana | sandstone with bands of shale,
|

| clay and conglomerates

- Panchet (7] | White, greenish white and pink
micaceous, medium to coarse
grained sandstone with red
beds, greenish brown silty

shales and conglomerates.

Upper Lower Eaniganj Fine grained sandstones and

Permian Gondawana | (215-403m)] | shales with coal seams

Middle ' Barren Very coarse grained,

Permian | Measures ferruginous, s green

{125-300m) |clay .
Lower Barakar Fine E_D coarse grained
Permian 5 {325-600m) | sandstones, shales, clays & coal
SEAMmS.
Upper Talchir Tillite, sandstones, siltstones,
carboniferous ; needle shales etc.
- ----------I----LI neonformity------==-==---
 PreCambrian | | Precambrian | Phyllites, quartzites, schists and
' gneisses.

il

DESCRIPTION OF GEOLOGICAL FORMATIONS u

FEEPAREL BY: Muncendra Kumar Pandey REWA {11 |\.'--: = -
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MINING FLAN FOR THATARA SAND DEPOSIT AREA 49511a DISTT. SINGRAULI {M.P.}
APPLICANT: R.K. TRANSPORT & CONSTRUCTION LTD., 65-4 THANSPORT NACAR, KORBA (C.G.)

Precambrian: The Precambrian basement comprises granite gneisses and
schists in the southeast and metasediments of Bijawar group in north. The
metasediments consists of Phyllites, quartzites etc. Inliers of granite gneiss
were observed atl Koelkhud village on Waidhan-Mara road.

Talchir Formation: This formation is mostly exposed along the eastern
boundary of the area. The width of the outcrop varies from 3 km to 8 km.
Isolated exposure exists along the northern boundary fault at Parai,
Nawatola, and Nayatola villages. Diamictite horizons made up of assorted
pebbles and boulders of granite gneisses, basic rocks, jasper, conglomerates,
feldspar, flint etc. overlain successively by shale, siltstone and sandstone
beds were reported {Pant 1962). Khaki brown and greenish grey splintery
shales with pebbles of granite gneiss, limestone and fine grained
equigranular greenish sandstone were also observed. This formation can be
observed all along the road from Parsona junction to nearly up to Mara
village.

Barakar Formation: Barakar sediments cover large tract in the eastern part
of the area. This formation mainly consists of fine to coarse grained, grey
and white arkosic sandstones with thin interbands of shale, coal and clay.
Kaolinised feldspars are usually the cementing material. Ferruginous
sandstones are also very common near the surface at shallow depths. Grey
Shales and coal seams break the monotony of sandstones.

Characteristic feature of Barakar formation in Singrauli area is that, many
seams are defined by clay beds near the outcr ese clays vary in
color from light vellow to grey, white mﬁmﬂ formation in
Singrauli area shows remarkable decrehse in thickness from 600 m in the
eastern part to 385 m in the western part (Amelia area), and it may further
decrease in the northwestern extremity (Raja Rao, 1983),

Barren Measure Formation: It is represented by coarse grained pebbly
ferruginous, yellowish and greenish sandstones and red & green clay bands
and devoid of any coal seams. In Ujheni and Jhaleri-Majhauli areas, this
formation is represented by very coarse grained, white to yellowish brown
felspathic sandstones with ferruginous coatings in outcrops. Thickness of

this formation increases from east to west (Raja Rao, 1983).

PREPARED BY: Muncendra Kumar Pondey JEWA (ME)
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MINING PLAN TOR TIIATAR A SAND DEPOSIT AREA 4.95 Ha, DISTT, SINGRAULD [M.I"}

Raniganj Formation: Raniganj formation covers large area in the western
part of the Singrauli arca. In the Moher sub-basin it is represented by
sandstones of various grain size, white and grey clays and carbonaceous
clays and carbonaceous shales. Jhingurdah seam, (134m thick} is the
thickest coal seam so far known in the country belongs to this formation.
Panchet Formation: This formation comprises coarse-grained sandstones
with bands of reddish and vellowish clays and siltstones. Sandstones are
white to greenish brown in colour and mica rich. Felspars are generally
undecomposed. These rocks are exposed in Latajharia and Harauri nalas
and Gopad river section in the southern part of the area.

Mahadeva Formation: This [ormation covers large areas In the
southwestern part, and extends up to the southern boundary of the area.
Thick sections are exposed in the west, southwest, southeast and south of
Gopad River. This formation occurs as outliers in the northern and scouthern
boundaries of the basin, resting unconformity over Lower Gondwana
sediments. This formation comprises of massive, thickly bedded, and
medium to coarse grained sandstones with yellowish to dark brown
coloration. Sandstones are hard and resistant. Ferruginous sandstones
show various shades of color. Lenses of pebbles with fragments of chert,
jasper and vein quartz characterize the Mahadeva sequence. Impersistant
bands of chert, siderite and conglomerate with pellets of clay are quite
COIMITIONN.

GEOLOGICAL SECTION: Prepared on 1:1000 Scale {plﬁsg_ refer plate no. V)
d] BROADLY INDICATE THE YEAR WI it _’ ’e‘&iR.WME oF
EXPLORATION TAKING IN TO CONSIDERATION ~THEFUTURE
PROGRAMME PLANNED IN NEXT FIVE YEARS.""“;L;

Considering the geological occurrence there is no need of exploration

(i) Updated transverse section: Please refer plate no. V

(i) Updated assay plan: As in the applied area there is no different grade of
minerals hence therefore grade plan is not given.

e) GEOLOGICAL RESERVES & GRADE, GEOLOGY AND RESERVES
RESERVES ESTIMATED CATEGORYWISE (WITH BASIS & PARAMETERS
CONSIDERED :

PREPARED BY: Muncendra Kumar Pandey REWA (W Y -
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MINING PLAN FOR THATARA SAND DEPOSIT AREA 4.95 Ha. DISTT. SINGRAULI (M.}
APPLICANT: R.K. TRANSPORT & CONSTRUCTION LTD., 65-A TRANSPORT NAGAR, KORBA (C.G.)

The reserves of sand is considered with respect te collection of sand which
generated due weathering and erosion of parent rock and this erosion
process get accumulated the sand at lower level and one season study
shows that about 2-4m thick sand is collected in trough area. Sand reserve
in the river bed is an unending matter. As stated earlier deposition of sand
in the river bed is a continuous process. Rain water carries sand and
alluvium during monsoon time and the sand gets deposited a fresh and
hence there is no end to sand reserve. Hence life of a sand lease cannot be
estimated.

Geological Consideration:

GEOLOGY AND RESERVES

The reserves of sand is considered with respect to collection of sand which
generated due weathering and erosion of parent rock and this erosion
process get accumulated the sand at lower level and one season study
shows that about 3-4m thick sand is collecied in trough area. Sand reserve
in the river bed is an unending matter. As stated earlier deposition of sand
in the river bed is a continuous process. Rain water carries sand and
alluvium during monsoon time and the sand gets deposited a fresh and
hence there is no end to sand reserve. Hence life of a sand lease cannot be
estimated.

Geological Consideration:

Area is surveved and geology is marked on map prepared on 1:1000scale.
The allotted area is river bed area and it has rt:fe&%d for sand mining
for last so many years, the post and pﬁ,ﬂj@:{ﬁb‘i}hﬁ&ludies reveals that water
level is 3.5-4m below the river bed lew:el and as per statutory norms sand
mining is allowed only for 3m the entire area has been proved for sand but

under the statutory norms of 3.00M is considerad.

Technological:
As this is auction quarry case of river sand, as per geological occurrence

every year the sand is likely to accumulate over the previous exploited area
or as per available topographical control hence as per statutory norms sand
mining is allowed only for 3.00 m depth is considered.

Mining:

PREFARTD BY: Muncendra Kumar Pasdoy [ REWA (WP =1l _
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MINING PLAN FOR THATARA SAND DEPOSIT AREA 495 Ha. DISTT. SINGRAULT {MI'}
APPLICANT: R.K. TRANSPORT & CONSTRUCTION LTD, 65-A TRANSPORT NAGAR KORBA (.0

Proposed mining will be opencasl mine, 98% recovery, average production

will 145,530M3/ per vear + 25% conditional additional production may
come under assessment manpower will be around 15-20 along with all
statutory qualified skilled, semiskilled and unskilled to achieve production.
Environment:

This is very small quarry all air water and noise pollution is within
permissible limit, the mining operation will be confined to 3.00 m depth i.e.
I1m above water level. Ground water level is below the conceptual pit depth
proposed as per the present knowledge of deposit

Processing

No processing is required, the sand is directly saleable.

GEOLOGICAL RESOURCES IN M°

Parameters considered

Sub-grade =Nil

Mineral rejects=Nil

Valume of voids=2% hence recovery will be 98%

AREA M2 AVERAGE  THICKNSS  OF | AVERAGGE 1
ZONE-M VOLUME -M3 |
49 500 | 03 148,500 J
AVERAGE VOLUEM OF G2 X RECOVERY e 1
SOVED)

¥

gL a;._ .'._5 :\,: -:_'«*.‘

CONDITIONAL RESERVES e Mg

e

This reserves has been varies with flood levels and the quantum is related

148,500x0.98=145,530M5 N
i

with Measured Mineral resource and this conditional reserves are Varying
10-50% or in average it has been considered 30% subject to high flood level
remains for longer time.

Unmineable portion of lease area due to Barrier zone- NA

Average perimeter along lease boundary for loss in 7.5m =NA

Under the statutory Rules (ore blocked in barrier zone and for maintaining

the benches slope) the exploitation cannot be done in this area.

PREFARED BY: Muncendra Kumar Pandey REWA (MF)
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NG PLAN FOR THATARA SAND DEPOSIT AREA 4.95 Ha. DISTT. SINGRAULI (M.}
I: B.K TRANSPORT & CONSTRUCTION LTD., 65-A TRANSPORT NAGAR, KORBA (CG.)
e e e bl .

reserve
ery)

Mineral blocked in barrier zone | Minable Mineral

JoM3

15000 | 130,530M3 Por year

* Thizs reserves arc without conditional reserves, the conditional reserves may increase for AvVerage

30%

Mining Insp
Distt. Singrauli {!

PREPARED BY: Munecadra Kumar Pandey REWA {MF) , _
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MINING PLAN FOR THATARA SAND DEFOSIT AREA 4.95 Ha, DISTT. SINGRAULLIM. P}

APPLICANT: K K TRANSPORT & CONSTRUCTION LTD., 65-A TRANSPORT NAGAR, KORBA (C.G.)
[ A

CHAPTER-4

4,0 MINING

Scientific mining of Sand

As per model document on “IMPACTS AND METHODOLOGY OF SYSTAMATIC AND
SCIENTIFIC MINING IN SAND OR RIVER BED MATERIAL” are as under:

1. Protection and restoration of the ecological system

2, To prevenl damages (o the river regime.

3. To work out the sediment influx/replenishment capacity of the rive

4, To restore the riverine configuration (landforms and fluvial geomorphology
such ban erosion, change of river course gradient flow regime etc)

2. To prevent conlamination of ground water regime.

6. To prevent depletion of ground waler reserves due (0 excessive draining
out ground water,

7. Ta restore the riparian rights and instream habitats

Proposed mining activity will be carried out by the Manual method will be

aﬂupted fi : oy t Ordinary sand, keeping ihe produclivily and safety in
i A bperation shall be done by utilizing hand Shovel,
spade, 13drisy Water lanker etc. will be required to deploy for mining works,

: es/Tractor Trolleys will be required for Iloading and
transportation purpose:

Details of Machinery: Mining will be done by open cast manual method,
Walter Tanker 01 No.

Note: Quarrying shall be done with Manual methed following the

rules, regulation and directives as suggested by M.P. SEIAA / SEAC

YEARWISE PROPSED METHOD OF MINTHG
e, SRRSO R R Stk Pl Sk Spigaonponte, TRTR T, men e mmo Masasae, mpede, e Bade s

Tt State Gavt. The excavation or collection method will be the same
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MINING PLAN FOR THATARA SAND DEPOSIT AREA 4.95 Ha. DISTT. SINGRAULI {M.F’}
APPLICANT: RK. TRANSPORT & CONSTRUCTION LTD., 65-A TRANSPORT NAGAR, KORBA (C.G.)

floodplains.

+ Stream should not directed to form inactive channel.

o Mining below subsiream water should be avoided as a safeguard
against environmental contamination and over exploitation of
resources.

» Segments of braided river system should be used preferably falling
within the lateral migration area of the river regime that enhances the
feasibility of sediment replenishment.

¢ Mining at the concave side the river channel should be avoided to
prevent bank erosion ,similarly meandering segment of river should be
selected for mining is such a way as to avoid natural eroding banks
and to promote mining on naturally building ( aggrading] meander
components.

« Scrapping of sediment bars above the water flow level in the lean
period may preferred for sustainable mining.

+ Mining of sand from the river bed should be restricted to MAXImUI
dept of 3m from the surface.

¢ Protection and restoration of the ecological system.

« To prevent the damages to the regime.

¢ Plantation will be done along the bank or plantation will be developed
in an area identified by local gra.m pa_nehyg "“1

'.ll_,- -..,‘__,..-

YEARWISE PRODUCTION “\ Ty ‘-.

average 3m thick excavation. Mining shail be done in layers of 1.5 meter
depth to avoid pounding effect and after first layer is excavated, the process
will be repeated for the next layers. After postmansoon of Son River the
advancement will higher level to lower level while before the premansoon
Son River it will be reverse of previous advance. Note: Conditional reserves
may increase by 30% hence the production may increase by 25% Composite

plans and year wise sections are shown in plate no. VI

FREPARED BY: Muneendra Kumar Pandey REWA (M?) RGP/ -
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G PLAN FOR THATARA SAND DEPOSIT AREA 4.95 Ia, DISTT. SINGRAULL M.}
RE TRANSPORT & CONSTRUCTION LTD., 65-A TRANSPORT NAGAR, KOBBA (C.G)

Tl AR PRODUCTION PLAN
= I YEAR ' 11 YEAR ' 11l YEAR
¥ Proposed Proposed ~ Proposed
Production Production Production
Production 130,530M3 130,530M3 ~ 130,530M3

efs d) Composite plans, sections & Waste dumps are shown in plate no.Vl
e} PROPOSED RATE OF PRODUCTION WHEN THE MINE IS FULLY
DEVELOPED

The average production will be 130,530M?3
EXPECTED LIFE OF THE MINE AND THE YEAR FROM WHICH

EFFECTED.
This is case of river bed sand mining case, every year mansoon replenish the
pits hence river bed has no fix mine life.

f) CONCEPTUAL MINING PLAN FOR ENTIRE LEASE
PERIOD/CONCEPTUAL PERIOD BASED ON THE GEOLOGICAL MINNG
AND ENVIRONMENTAL CONSIDERATIONS

i)JCONCEPTUAL EXPLORATION
Not required.

ii) CONCEPTUAL DEVELDPMEHT‘; £
Every year 130,530M2 area will he‘lusff‘%‘ap Sﬁﬁd"ﬁmtlﬂﬂ for average 3.0m

\_

,.u-i

depth and the during the Monsoon Son River this pit will be replenished by
sand hence pit development and replenishment is concurrent process.

iii) CONCEPTUAL TOP SOIL DUMP MANAGEMENT

As such there is no top soil within the applied area.

iv) CONCEPTUAL RECLAMATION AND REHABILATION:
As earlier stated the in sand mining the replenish area got refilled with
concurrent rainy season hence the reclamation and rehabilitation of

inin

exploited area will not be applicable.
The reclamation and rchabilitation is to restore the site to an acceptable

satisfactory condition, in this way following steps will be taken

¥ Removing if any contaminated materials at the bottom proposed

area i.e. before the mansoon gets start. o
..-I--I.--.-I- - X -\.iu:_r\:'r

PREPARED BY: Muneendra Kumar Pandey FREWA (MF) . - -
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# Removing if any contaminated materials at the bottom of the proposed

area i.e, before the mansoon gets start.
# Ensuing if any drainage of the site does not adversely affect
neighbering properties.
# Proposed practices to protect adjacent surface resources.
# Method of prevention or elimination of conditions that will be
hazardous to animal or fish life in or adjacent to the area.
g) OPENCAST WORKING
Productive mining operations like collection of sand, loading and
unloading etc will be carried out by Manual Method. Register
Vehicles/ Tractor Trolleys shall be deployed for transportation of Sand to the
destination.
LAYOUT OF MINE WORKINGS FOR FACES AND SIDES FOR DISPOSAL

generation will be negligible hence not considered under OB management.

1. DRILLING
Mot applicable
2., EXCAVATION AND LOADING -PROPOSED MACHINERY
Mining will be done by Opencast Manual Method.
TRANSPORTATION
Transportation of Sand (Reta):
130523002  productions  will he transportation by Register
Vehicles/ Tractor Trollevs.

FREPARED BY: Muncendra Kumar Pandey [BEEWA (MF) -
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MINING PLANK FOR THATARA SAND DEPOSIT AREA 495 Ha, DISTT. SINGRAULI {M.P.}

APPLICANT: LK. TRANSPORT & CONSTRUCTION LTD., 65-4 TRANSPORT NAGAR, KORBA {C.G)
CHAPTER-5

ANNUAL REPLENISHMENT OF SAND

Introduction
There is a need for the Department of Directorate of Geology and Mining

Bhopal (M.P.) and MP State Environment Impact Assessment Authority
(SEIAA) as per National Green Tribunal (Central Bench Bhopal) Court Order
no. 53/201 dated 06.01.2016, To be equipped with the necessary planning
and management tools to deal with the replenishment that arise from river
sand mining and the preparation of this suideline is an effort in this
direction. This guideline consists of chapter providing criteria for off-channel
extraction of sand. The background on the theory of sediment transport in
rivers, an important topic in determination of sand replenishment rate, is
also included together with a discussion of the impacts of river sand mining.
The annual replenishment of bed material in the River during pericds of
sediment transportation at high flows replenished by newly transported
sediment after mining. Replenishment improves river bed conditions. The
mode of transport of the material depends on the sediment characteristics
such as its size and shape, density and moving capacity of the sediment.
Sand deposition eventually leads to reduction in conveyance capacity of river
leading to flood in rivers. Proper dredging of sand keeps the bed at the
desired level. Thus if dredging is not don 1:}1‘*1;;?'-'" i 3 us deposition of
sand, the depth of river may get reduced %i%ﬂﬁ%ﬂmding of water

W
o Bk e, i
ks nditions. It also

and loss of properties. Replenishment i Ves-river-b
facilitates the navigation in the channel as sand is the main fine aggregate
in concrete. Riverbeds are major sources of clean sand. The projected sand
requirement of the Collecting sand from rivers and its distribution has
become a mining business and creating job opportunities of local peoples.
Factor Controlling the Sand Replenishment

The concept of annual replenishment accounts for the episodic nature of
sediment transport. For example, during wet periods with high stream flows,
and a high contribution of sediment from hill slopes and tribdtaries, sand
and gravel are treplenished quickly. During ::imught. _periods ,)v lowest

FREPARED BY: Muneendre Komar Pundey REWA (ME)
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MINING PLAN FOR THATARA SAND DEPOSIT AREA 4,95 Ha, ITMSTT. SINGRAULI{M.I}
APPLICANT: BK. TRANSPORT & CONSTRUCTION LTD., 65-A TRANSPORT NAGAR, KORBA (C.G)

S e e e P R T e
stream flow, and little sediment supply or transport, replenished at a slower

rate. After the meandering the grain size continues to decrease and the
again a straight region comes and grain size again increases like the
straight.

Now the Government banned Sand Mining during monsoon from July to
September, the sum total of sand inflow during this period is eqgually
distributed to other 9months. Thus the sum total of this extra amount of
sand and the sand inflow after the replenishment will give the optimal
amount of sand that can be safely removed from each siretch.
Replenishment mainly depends on sediment transport, which is a direct
function of water movement. During transportation in a water body,
sediment particles become separated into three categories: suspended
material which includes silt + clay + sand; the coarser, relatively inactive
bed load and the siltation load. Suspended load comprises sand + silt + ¢lay-
sized particles that are held in suspension because of the turbulence of the
water. The suspended load is further divided into the wash load which is
generally considered to be the sili + clay-sized material (< 62 pm in

particledia meter) and is often referred to as *fine-grained sediment”.

* Type, Stage, And Flow Of Water, Flood Plain
o Geology And Geomorphology of The Area

= Climnatic Condition, Precipitation

s Weathering & erosion

» (Catchment area

e Sedimentation & Transportation

» Engineering structure stop dam, check dam, barrage, hydro darms:

Type, stage, and flow of water, flood plain:

Stage of river is important factor in sand replenishment, On the basis of
stages of geomorphic cycle, the Son River in the quarry lease are:

stage. In the Quarry lease area Son River has large area fm‘ de

PREPARED BY: Muneendra Kumar Pandey REWA (0dF)
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MINING PLAN FOR THATARA SAND DEPOSIT AREA 4.95 Ha, DISTT. SINGRAULI {M.P}
APPLICANT: LK. TRANSPORT & CONSTRUCTION LTI}, 65-A TRANSPORT NAGAR, KORBA (C.G.)

eSSy L
sand. In this wide range of river bank huge amount of sand may be
deposited but of course stagnant to slow flow will be helpful, as well as the

space of deposition i.e. wider flood plain. The sand is being observed

! i
3 ; II
1 ; : B

el

Fig-1 Photograph showing Deposition of Sand Fig-2 Photograph showing River Bank

in river courses and nearby either side of river bank.(Fig-1,2)
EE@ Alter post

i Bty |
evel to loﬁéﬁggl__whﬂe before

the pre monsoon season it will be reverse of previous advance. It is notated

The maximum potential of sand is deposite

monsoon season the advancement will high

that after every flood the sand deposited, and if it is being fetched after
deposited again it replenish. The course bank and meanders as because

later as great source and active agent of weathering.

TTUTTET L L0 bbb bbbt es-i-0-0-0-0
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MINING PLAN FOR THATABRA SAND DEPOSIT AREA 4.95 Ha, DISTT. SINGRAULI {M.F.}
APPLICANT: R.E. TRANSPORT & CC CDNT[{UC'I'IGN LTD., 65-A4 TRANSPORT NAGAR, KORBA (C.G.)

Fig-3 Google map showing of Son River at QL arca.

In the mature stage the river normally become graded. The usage of the term
‘Grade’ in fluvial system does not simply means gradient or slope but means
continuous curve of descent of a stream floor downstream which has such a
gradient({slope] throughout longitudinal course of the stream that it can
transport all the loads downstream. The river having attained such
condition is called graded river and its curve as a graded curve Fig-1
Therefore there is every possibility that whatffg;_.q ':Ti:-'fl sand removed
from the river bed would be replenished ﬁ%ﬁ%ﬁy@a@on depending
upon the quantum of rainfall. ...-=" o

Geology and Geomorphology of the Area

Geology and geomorphology of the area play an important role in
replenishment of sand. Like span of water channel, slope, gradient,
Valley plains, depth of water channel, sudden [all in water course and
natural obstacles will also support to have an idea about the flow
velocity, load carrying capacity and depositional potential of river.
Gradient towards downstrearn of river course ensures the
transportation of all the load carrying by the flowing water. Eleyation
difference between origing of river to QL area is about 204 met

PREPARED 3Y: Muncendra Kumar Pandey REWA (W) Munoens b
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MINING PLAN FOR THATARA SAND DEPOSIT AREA 4.95 Ha. DISTT. SINGRAULI {M P}
APPLICANT: R.K. TRANSPORT & CONSTRUCTION LTD., 65-A TRANSPORT NAGAR, KORBA (C.G)

Fig-3 Google map showing of Son River at QL area.

In the mature stage the river normally become graded. The usage of the term
‘Grade’ in fluvial system does not simply means gradient or slope but means
continuous curve of descent of a stream floor downstream which has such a
gradient(slope] throughout longitudinal course of the stream that it can
transport all the loads downstream. The river having attained such
condition is called graded river and its curve as a graded curve Fig-1
Therefore there is every possibility that whateve uﬁ sand removed

'ﬁ’gﬁ:ﬁ%&ﬁi}'ﬁea&on depending
i?‘ﬂ"

from the river bed would be replenished

.-u""
s
,_.n""r

upon the quantum of rainfall.

Geology and Geomorphology of the Area
Geology and geomorphology of the area play an important role in
replenishment of sand. Like span of water channel, slope, gradient,
Valley plains, depth of water channel, sudden [all in water course and
natural obstacles will also support to have an idea about the flow
velocity, load carrying capacity and depositional potential of river.
Gradient towards downstrearn of river course ensures the
transportation of all the load carrying by the flowing water. Eleyation
difference between origing of river to QL area is about 204 met

PREPARED 3Y: Muncendra Kumar Pandey REWA (W) Monoens b d



MINING PLAN FOR THATARA SAND DEPOSIT AREA £95 Ha, DISTT. SINGRAULL {MLE
APPLICANT: RK. TRAN SPORT & CONSTRUCTICN LTD., 65-A TRAMSPORT NAGAR, KORBA (.G

elevations 383 meter at origin place of river and wh

meter at Ql. area. Fig-4

f Son Eiver.

4Fig-4 Map showing slope/gradient 0
e Son-Gopad master

Singraull arca is the northern most part of th

Condwana basin, which stretches from the east coast to the heart of

peninsular India. This area occupies the junctinnal region between the east-

west trending Damnda:r—l{ael—'{‘ataparﬂ graben and ihe NW-SE trending rift

zone of the Son-Gopad valley. Thus, the stratigraphic and tectonic

framework of the Singrauli basin shows characters of both Damodar valley

and the Son valley Gondwana basins. The statigraphic sequence of Singrauli

Area bears a broad resemblance to that of the adjumil}g__(},ﬂ_nm rana basins of
= e RN, !"E':! 1 ; F
Hutar and Karanpura Furthe ;ﬁtﬁ!&ﬁhﬁw ediments 11

e

|
}
)
b
3
-
>
3
d
3
L
-J
-
-
-
o Tatapani,
-3 Singrauli ~ were deposited by 2 northw Sﬁﬂ?‘jégﬁﬁﬁtﬁ;hﬂl network
-3 characteristics of the Son valley hasins. the enuded surface pf Sand Stone
— is the most extensively developed formation of the district. As the
D stratigraphic sequence {he main host rock of the area 18 Sand Stone thus
‘D bear huge sand deposits, it is noteworthy to mention here that geology of the
—23

D
=3

-

-

9

»

area plays very important role in formation of sand and deposition t00.

Climatic condition, precipitation:

Climatic conditions of the area &are ideal for weathering, erosion and

transportation of sediment. Climate is considered to be very important factor

of all type of weathering. Climatic factors affecting erosion are t€

humidity, solar radiation, wind and precipitation. According to Lan

—_———— —_—
I b
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MINING PLAN FOR THATARA SAND DEPOSIT AREA 4.95 Ha. DISTT. SINGRAULI {M.P}
APPLICANT: RK. TRANSPORT & CONSTRUCTION LTD,, 65-4 TRANSPORT NAGAR, KORBA (C.G.)

e R S
Schumm (1958), maximum sediment yield occurs at annual precipitation of

approximately 300 mm. When the precipitation exceeds 300mm, increased
vegetation growth protects the surface. Tropical rivers are having high
sediment yvields.

The extent and style of weathering is mainly controlled by climate. Water is
also an important factor, even for physical weathering. The flow of water is
high, than faster weathering occurs. Temperature is also important, as
discussed for physical weathering. Warmer temperatures also promote faster
reactions, so chemical weathering is more effective in warm climates. Thus,
warm, humid climates tend to have the most rapid weathering {and poor
outcrop). Finally, vegetation has a strong influence on weathering. Plants
tend to increase the extent of chemical weathering by producing organic
acids that help break down rocks into soil through both disselution and
alteration. They also help soil retain moisture, increasing the availability of
water for weathering, and their roots can help widen cracks.

The district rainfall of between 800 to 1200 mm in mostly during June to
September. The highest rainfall occurs, on average in July and August
during rain periods with high stream flows, and a high contribution of
sediment from hill slopes and tributaries, would show that sand are

replenished quickly.

Weatheringé Erosion

_n-_"--h._..rﬂ-
The weathering disintegration and dec mﬂf}nﬂgﬁ:%{s in situ is
#E»fpﬁeﬁ'm sesg'l mechanically

_r"_"__._u-..-

break bedrock into rock fragments, expnsmgufmﬁh Thineral surfaces to the

generally called weathering. Physical W\ E e
atmosphere and hydrosphere. Physical and chemical weathering, together
with biclogical and biochemical processes, for from bedrock and strongly
influence the chemical composition of natural waters. Erosive processes,
primarily through the agents of running water and wind, remove the
products of weathering from catchments. Weathering and erosion are
irreversible processes because they take place in an on-equilibrium, open
system in which matter and energy are exchanged between several

compartments while entropy increases. The major compartm

bedrock, regolith (including soil), water, atmosphere and biomas

PREPARED BY: Muncemira Kumor Pondey REWA [BAF) TS - F
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WINING PLAN FOR THATARA SAND DEPOSIT AREA 4.85T1a DISTT. SINGRAULIL (M.P]
APPLICANT: RE. TRANSI'ORT & CONSTRUCTION LTE., 65-A TRANSPORT NAGAR, KORBA (G}

W
and energy are often exchanged in cycles, such as the biological and

hydrological cycles. Sometimes the {flow of matter and energy is
unidirectional (e.g. in mechanical and chemical erosion). The flow in one
direction is often influenced by feedback. The processes of physical
weathering and erosion remove particulate matter from catchments. This
particulate matter is carried as suspended and bed load by streams and
rivers. The rock in the region of steep hillslope are easily disintegrated due
to mechanical weathering and the weathering materials are instantaneously

moved down the hillslope in the form of rockfall, slides, and talus creep etc.

Once sediment is produced by weathering, it is available for transport. The
two main forces in erosion are fluid flow and gravity.
Flowing water is the biggest influence in erosion because it is very cominen
and effective at transporting sediment. Erosion by water occurs  when
water is flowing across a surface and the flow is capable of transporting
more sediment than is currently moving as bed load. This is called the
sediment transport “capacily”. Transporting capacity of Son River in the

quarry lease area are higher because at lease area river in  mature stage.

Catchment Area
Son River has very large catchment area e@ﬁh River is runs about
more than 250 KM from origin. ént ..Ra'ﬁ%fgﬁrt \is part of natural

F"IJ_‘\.

processes undergoing in river basins \aﬁd_ ‘thie tivers are the natural ways to
transport suspended sediments from the catchment to the river. The places
confluence of rivers is also a potential locus, where the young tributary

transports large quantities of detritus material and dumps in the junction.
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MINING PLAN FOR THATARA SAND DEPOSIT AREA 495 Ha DISTT. SINGRAULL {M.F.

ATPLICANT: BIL THANSPORT & COMSTRUCTION LTD,, 65-4 TRANSPORT NACAR, KORBA (CG)
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g—ﬁ Google map Shﬂg tributaries of n Ri &
Sedimentation & transportation

gedimentation is the tendency for particles in suspension to settle out of the
fluid in which they are entrained and come to rest against a barrier. In
geology, sedimentation is often used as the opposite of erosion, i.e., the
terminal end of sediment transport. Settling is the falling of suspended
particles through the liquid, whereas sedimentation is the termination of the
settling process. So when we are talking about the sand replenishment we
are talking about the settling of the various particles including gand in the
river area. Sedimentation may pertain to objects of various sizes, ranging
from large rocks in flowing water to Sand.
When the Transportation slows down, the t aﬁi’ﬂ?'
sediment is deposited. In floods, the water E]‘EOQ:EH“HPL g‘g%
transports it. As the flood ends or flood \ifﬂtefﬁﬂgxﬁtl;;l.ﬂ over larger areas, the

eases, and

]
et 1
es-sefliment, and

water slows down and deposits the excess sediment.
The higher the water velocity, the more capacity a river has for transporting
sediment load. There are three different processes in transporting sediment
load. They are corrosion, suspension and traction. Corrosion is the process
in which stream water corrodes rocks and brings them invisibly into
eolution. Such fine materials as clay, silt, fine sand and materials lighter
than water are transported in the water or on the water surface without
contact with the river bed. This process is called suspension, and materials
carried in suspension are the suspended loads. Suspended load

turbidity of stream water. Gravel of larger diameter slides or roll

PREPARED BY: Muncendra Kumar Pandey REWA ) i

=l KRR At

e s ek e — A P

e —— e



8-8-0-0-6-6-6-6-6-0-66-0-6-0-0-0-6-0-0-0-0-0-0-0-0-0-0

A

i
|

78

MINING PLAN FOR THATARA SAND DEPOSIT AREA 195 Ha, DISTT. SINGRAULI {M.P.}
APPLICANT: LK TRANSPORT & CONSTRUCTION LTD., 65-A TRANSPORT NAGAR, KORBA (CG)

hops or bounds on a river bed. These processes arc called traction.
Sediment load carried by traction is known as bed load.

Replenishment totally depends on quantity of transported sediment, which
is carried by tiver from great distance. Sediment comes from the breakdown
of rocks into smaller, lransporfable components. This occurs via two
processes: physical weathering and chemical weathering. Physical
weathering consists of breaking apart rocks and crystals. The results of
physical weathering are smaller components of the same material that is

being weathered.

Water Suﬁace _

: { wash Load I
Z = e

" ey
U Sg = Q suspendedi Load

Bed Load
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MINING FLANMN FOR THATARA SAND DEPOSIT AREA 4.95 Ha. DISTT. SINGRAULI {h. 1%}
APPLICANT: EE TRANSPORT & CONSTRUCTION LTI, 65-A TRANSPORT NAGAR, KORBA (C.G)
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* Figure: Modes of Sediment Transport in Rivers
There is no change in composition. In contrast, chemnical weathering
consists of changing the composition of at least some components of the
rock that is weathering. The sediment does not have the same composition
as the criginal rock.

Sediment transport is part of natural processes undergoing in river basins,
and the rivers are natural ways to transport suspended sediments from the
catchment to the river .A Major Part in the transformation of the river bed is
played by certain fractions, which pass through the cross section either in
suspension or as bed load in depending on the flow velocity and which,
under conditions of low flow, may even participate in the river bed
formation. The sand in the Son River is originate “,imrﬂ"ffa'ﬂf_?;\fnt area of
Son River. It is carried great distance by the ﬁ%} anci;ﬁ‘ﬁidlf i:l:a.nspurted
in the river. =" I | i

One of the most common times for a flow to have excess transport capacity
is when the flow is speeding up. They can also transport more grains. Thus,
water flowing from a shallower slope to a steeper slope commonly speeds up,

has excess capacity and erodes sediment.

Engineering structure stop dam, check dam, barrage, Hydro
Dams:
Man-made structure like Stop Dam, Check Dam, Barrage and Hydro

projects huge dam also affects the sand flow and act as check over
deposition in downstream area. Near to these structures, sand dep

PREPARED BY: Muneendra Kumar Pandey JREWA (MF)
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MINING FLAN FOR THATARA SANI DEPOSIT AREA 495 Ha DISTT. SINGRAULI {M.E.}
AFPLICANT: R.K, TRANSPORT & CONSTRUCTION LTD., 65-A TRAN SPORT NAGAR, KORBA (C.G.)

and huge silting may be observed in mainstream along with catchment, This
check is major cause of retaining sands from one place to another. Therefore
some time downstream is also deveid of sand. As per Google map from origin
ta QL area such structure not constructed.

Conclusion:

The Son River in the quarry lease area in mature stage therefore there is
every possibility that whatever quantity of sand removed from the river bed
would be replenished during the rainy season depending upon the quantum
of rainfall. mining plan will proposed for approved for the capacity of
130,530M? per year approximately 100 percent of this was replaced by
natural processes. The trend was observed Son River of gained meore sand
that it lost. At places where the smaller river join the larger river the rate of
deposition become much more. In such case also the amount of sand
extracted manually would be replenished by the erosion cycle of the river
during the rainy season. In the mature stage the river normally become
graded due to which what even guantity of sand is transported in that part
of the river bed where the velocity is suddenly reduced. Sand removed from
the Son River is replenished at a constant rate, because river at the quarry
lease area in mature stage which is favorable stage for replenishment.

The district receives high rainfall mostly during July to September which

will be leads to the deposition of the sufficient quantity of the sand every

year within the old working area. et
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MINING FLAN FOR THATARA SAND DEFOSIT AREA 4495 Ha. DISTT, SINGRAULL {M.I}
APPLICANT: RE TRAMNSPORT fe COMNSTRUCTION LTE., §5-A TRANSPORT NAGAR, KORBA (C.G.)

CHAPTER-6

BLASTING: -

Not applicable.

Quality control: -

In-spite of the fact that the size variation in the production may arise,
presently all the sizes have good marketing. As discussed earlier, the mining
in the area has to be done by Manual Method Only:

1. Disposal of river sand from applied area faces to stockyard to end users
by Register Vehicles/Tractor Trolleys.

3. Supply of drinking water to storage tank near mine faces; from well, by
diesel operated pump.

4, Spraying of water on mine roads by water tankers.

PREATED 1Y Muncendra Kumar Pandey JREWA (V1) \% _
MuneendrpA0m
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MINING FLAN FOR THATARA SAND DEPOSIT AREA 4.95 Ha DISTT. SINGRAULI {M.P.}
APPLICANT: R.E. TRANSI'ORT & CONSTRUCTION LTD., 65-4 TRANSPORT NAGAR, KORBA (C.G.)
%

CHAPTER -7

7.0 MINE DRAINAGE

(a) LIKELY DEPTH OF WATER TABLE EASED ON OBSERVATION FROM
NEAR BY WELL AND WATER BODIES.

The groundwater resource is available in the form of Hand pump/ dug well

near the applied area, while river water is 04m below the surface level and

the proposal are given quite above to GWT.

b} WORKING EXPECTED TO BE ABOVE/REACH BELOW WATER TABLE

BY WHICH YEAR:

Ensuing three year period proposals are above to water level

QUANTITY AND QUALITY OF WATER LIKELY TO BE EN COUNTERED,

PUMPING ARRANGEMENTS AND PLACES WHERE MINE WATER IS

FINALLY PROPOSED TO BE DISCHARGED.

As above and as per permissible limit the collection will be above to water

level or up to 3.00m depth hence no dewatering is required.

. 43
PREPARED BY: Muneendra Kumar Pandey REWA (MP) v2j O -
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MINING PLAN FOR THATARA SAND DEPOSIT AREA 495 1a. DISTT. SINCRAULI M}
ATPLICANT: R.E. TRANSPORT & CONSTRUCTION LTD., 65-4 TRANSFORT NAGAR, KORBA (C.G.)

CHAPTER -8

8.0 (a) STACKING OF MINERAL REJECT AND DISPOSAL OF WASTE
a) NATURE AND QUANTITY OF TOP SOIL, OVERBURDEN /WASTE AND
MINERAL REJECTS LIKELY TO BE GENERATED DURING THE NEXT
THREE YEARS.
RATE OF YEARLY GENERATION OF WASTE AND PROPOSALS FOR
DISPOSAL OF WASTE NEXT THREE YEAR:
Negligible overburden/ inter burden generation, hence it 1s not considered
under OB management
b) LAND CHOOSEN FOR DISPOSAL OF WASTE WITH PROPOSED
JUSTIFICATION
Not applicable as no OB dump management is proposed
¢) MANNER OF DISPOSAL OF AND CONFIGURATION, SEQUENCE
OFBUILD OF DUMPS ALONG WITH THE PROPOSALFOR THE STACKING
OFSUB GRADE ORE, TO BE INDICATED YEARWISE
Not applicable.
PRECAUTION FOR CONFINEMENT OF DUMPS TO PREVENT POLLUTION
OF SURFACE WATER BODIES {COURSES
Not applicable.

DUEPARED BY: Muneendra Kumar Pondey JEWA (WF)
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MINING FLAN FOR THATARA SAND DEFOSIT AREA 4.95 Ha, IMSTT, SINGRAULI {(M.P.}
APPLICANT: B.K. TRANSPORT & CONSTRUCTION LT, 65-A TRANSPORT NAGAR, KOWBA (C.G)
PSS ——————————— R —————_e e e e

CHAPTER -9
9.0 USE OF MINERAL
Chemical specifications are not basis for marketing, only angularity of sand

sizc is the main criteria from the buyers.

CHAPTER -10

OTHERES

The site gservices are generally in their private land hence details are not
given

PROPOSED
Supervisory stall 1
Part time mining engineer
Time keeper/Store keeper cum first 6
aider
Mali/ walchman pump operator 6
Labour N 65
Time Keeper/Store keeper cum first RS 6
aider
Working days 1- 200)

Avp. annual producton 130,530M3
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MINING PLAN FOR THATARA SAND DEPOSIT AREA 4.95 Ha DISTT. SINGRAULL {M.P.}
APPLICANT: R.K. TRANSPORT & CONSTRUCTION LTD., 65-A TRANSPOILT NACAR, KORBA (CG)
et sty L L LIRS A S

CHAPTER 11

11.0 ANY OTHER MATTER WICH IS DIRECTED TO INCLUDE IN MINING
PLAN

To comply the required particulars of Rules Regulation of MMR 1996 as per
amendment made in Gazzette notification dated 23 March 2013.

11.01 FINANCIAL ASSURANCE

Total area is 4.95ha hence as Rule 42(6) of MMR 1960 financial assurance
calculation will be

AREA X RS3.15000.00

4.95 HAX15000=Rs.75,000/-

This FA will be submitted after the necessary instruction from approval

officer and it will be submitted before the final submission.

Ay Ly

PREPARED AY: Munecndr Kumar Pandey HEWA (MF) =~ | 1 -3
BP Lhak
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MINING FLAMN FOR THATARA SAND DEPOSIT AREA 495 Ha, DISTT. SINGRAULIL {M.F.}
APPFLICANT: K.K. TRANSPORT & CONSTRUCTION LTD,, 65-A TRANSPORT NAGAR, KORBA (C.G.)

CHAPTER-12
PROGRESSIVE MINE CLOSURE PLAN

This is an e-Tender sand quarty which may again be issued after 3 years.
The proposed area is the zone of active erosion during high flood time, otherwise
it is a zone of deposition along the bank on both sides of flanks and mined out
areas will be automatically replenished with sand flow in the rainy season each

year, hence progressive plan is not envisaged.

e P e s

PREFARFED BY: Muneendra Kumar Tumbey ,REWA (M)
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MINING PLAN FOR THATARA SAND DEPOSIT AREA 495 Ha, DISTT. SINGRAULL {M.P)
ATTLICANT: RK. TRANSPORT & CONSTRUCTION LTD., 65-A TRANSFORT NAGAR, KORBA (C.G.)

CHAPTER-13
ENVIRONMENTAL MANAGEMENT SCHEME

1.1 AIR QUALITY MANAGEMENT:

Dust during transportation, fumes and exhaust emission due to
transportation of vehicles are the main causes of air pollution.

It can be effectively controlled by regular water sprinkling on roads.

Mineral carrying vehicles should be covered and shall not be over loaded.

Froper maintenance of transport vehicles will minimize the exhaust emission.

Adequate plantation will also support to maintain air quality.

1.2 WATER MANAGEMENT:

Sand quarrying activities will have an impact upon the river's water quality.
Impacts include increased short-term turbidity at the mining site due to re
suspension of sediment, and dumping of excess mining materials, oil spills or
leakage from transportation vehicles and washing of vehicles in the river.
Increased riverbed and bank erosion increases suspended solids in the water at
the excavation site. Suspended solids may adversely affect water towards
downstream and agualtic ecosystems.

The impact is particularly significant if water toward downstream of the site
being abstracted for domestic and irrigation purpo

Quarrying is avoided during the monsoon seaso %ﬁpag
This will help in replenishment of sand in the river

%;e}ﬁ;me of floods.

Quarrying below subterranean water level will be avoided as safe guard against
environmental contamination and over exploitation of resources.

River stream will not be diverted to form inactive channels.

Meandering segment of river would be selected for mining in such a way to
avoid natural eroding banks and to promote mining on naturally building
meander components.

Utmost care will be taken to avoid the used of fuel leaking vehicles for sand
transportation

The washing of trucks in the river will be avoided.
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MINING PLAN FOR THATARA SANT DEPOSIT AREA 4.95 Ha DISTT. STNGRAULL{M ')
APPLICANT: K. TRANSPORT & CONSTRUCTION LTD., £5-4 TRANSFORT MAGAR, KORBA ((.0G)

1.3 NOISE MANAGEMENT:

In Manual operated sand mine; noise is genecrally created by quarrying and
transportation of register vehicles.

Onsite and offsite noise managemenl are:

Plantation of trees along the river bank and approach road will be done 1o
dampen the noise, if possible.

The vehicles will be maintained in good running condition so that noise will be
reduced to minimum possible level,

Awareness will be imparted prior to gquarrying operations that smoke silencers
remain in a good conditions and not to generate noise.

Unnecessary use of horns by the drivers of the vehicles shall be avoided at

village areas.

1.4 WASTE MANAGEBMENT:

There is no top soil expected to be produced in the plan period. Only negligible
quantity of rejection after screening in the form of oversize pebbles/cobbles and

clay may likely to gq{xtered and shall be used for back filling in the

QQROﬁ?

3
excavate \
<l

It is pro ns by back spreading over worked out areas.

1.5 BIOLOGICAL ENVIRONMENT:
The proposed quarrying will be undertaken from Lhe dry bed of the river on a
small scale, therefore unlikely to impact the aguatic environment or any fauna

or floral envirottment.

1.6 DISPOSAL OF MINING MACHINERIES:

No disposal of machineries would take place onsite and traclors, Dumpers or
Trucks will be deployed on hire basis. .

MAN POWER:

Required number of man power is easily available from the surrounding
villages. Requirement of manpower depends on the production and talang
into account an average rate of annual production of 130,530M3% and
assuming 200 working days per year around 653M? of proposed
production has to he obtained per day.

PREPARLIY BY: Muoncendra Kumor Pundey BEWA (MF)
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MINING PLAN FOR THATARA SAND DEPOSIT AREA 4.95 Ha. DISTT. SINGRAULL {M.P.}
APPLICANT: R.K. TRANSPORT & CONSTRUCTION LTD,, 65-A TRANSPORT NAGAR, KORBA (C.C.)

Keeping an average output per man per shift about 13M? then -30-40

persont  approximately should be there In  the mine sit due to
mechanization the number of persons will be reduced by 80%.

Number of shift proposed for per day is one shift / day. It depends on
demand of sand, il increases then working {ime may be Increased

following the rules and making proper arrangements in place.

1.7 SAFETY AND SECURITY:

Prior to mining, short awareness/training program will be conducted for site
staff to make them aware regarding safety aspects and environment friendly
work practices.

If some causality or injury to animal occurs, it will be informed to foresi
department and proper treatment will be given.

No lighting will be allowed in the area.

No tree cutting, chopping, lumbering, uprooting of shrubs and herbs will be
allowed.

No track or new road for movement of site workers or vehicles be laid in
adjoining area, this will prevent fragmentation, encroachment and human
versus animal encounter.

Corridor for movement of wild mammals (If exists] will be avoided for
mining/transport purposes

If wild animals are noticed crossing the river bed,

. ’iﬁlil\lmn'ttbe disturbed or

chased away, instead the workers will move away

1.8 DISASTER MANAGEMENT:

Nature of mining method is very simple and high risk accidents are not
anticipated. In case of natural disaster, lease will take assistance from

local government officials.

1.9 CARE DURING TEMPORARY DISCONTINUANCE:

No major quarrving machineries will be deploved, most of the activities to
be done on hire basis, in such cases, care will be taken as per the
terms and conditions of contract. During temporary discontinuance

watchman should be present to look after the mine site.

PREFARED BY: Muncendra Kumur Pandey REWA (M) M ) u
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MINING PLAN FOR THATARA SAND DEPOSIT AREA 4.95 Ha. DISTT. SINGRAULI {M.P.}
APPLICANT: RK. TRANSPORT & CONSTRUCTION LTD., 65-A TRANSPORT NAGAR, KORBA (C.G.)

1.10 ECONOMIC REFERCUSSION OF CLOSURE & MAN POWER
RETRENCHMENT

This is Tendered quarry lease for defined tlime period, most of the
facilities and man power will be deployed on hire basis and in such case
care will be taken as per terms and conditions of contract.

STATUS OF LOCAL EMPLOYEES:

Local residents will be proposed to employ from the nearby areas which
already have their own traditional and family occupation like agriculture
and other sundry jobs. During monsoon and some other season or at
the end of mine period they can easily join their respective

employments.

1.11 COMPENSATIONS:

Retrenchment compensation to the employees as and when required will

be done as per Government Labor legislation.

1.12 Reclamation & REHABILITATION:

The applied area comprises sand, and negligible quantity of coarser material.
The proposed area is the zone of active crosion during high flood time,
otherwise it is a zone of deposition along the bank. So no manual reclamation
is needed. It is expected that the reclamatio R edarea will be

Wd?})ending on

the amount of rain fall received by the area and the rate i W,

automatically done by filling with sand flow in

There is no human settlement within the quarry area. No human settlement
will be disturbed due to the Quarrying activity. So, no rehabilitation and
resettlement are proposed.

1.13 DISTANCE FROM THE NEAREST BRIDGE / DAIM:

There is a No any Road/Railway Bridge located and constructed on Son River.
However none is located within mine lease area.

1.14 SOCIO - ECONOMIC ENVIRONMENT:

There will be positive effect to some extent on socio — economic

environment of the area as quarrying activity will crea w  job

PREPAREDBY: Munendra Komar Fandey JEWA (ME) : _
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MINING PLAN FOR THATARA SAND DEFOSIT AREA 495 Ha, DISTT. SINGRAULI {M.F.}
AVPLICANT: R.K. TRANSPORT & CONSTRUCTION LTD,, 65-A TRANSPORT NAGAR, KORBA (C.G)

opportunities for the local people, which ultimately improve the financial
status of the local peoples.

1.15 PLANTATION:

The implementation for development of green belt will be of paramount
importance as it will not only add up as an aesthetic feature, but also act as a
pollution control tool.

The species to be grown in the area should be dust tolerant and fast growing so
that permanent green belt is created.

In order to stabilize the river bank erosion, the plants having good growth will
be planted along the river bank. Trees may alsc be grown along village road if

feasible or wherever it's required apart from the river bank area.

APPRaf;E?:“T;
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MINING PLAN EOR THATARA SAND DEFOSIT AREA 495 Ha. DISTT. SINGRAULL [M.P.]
APPLICANT: R.K. TRANSPORT & CONSTRUCTION LTD,, 65-A TRANSPORT NAGAR, KORBA (C.G)

: CERTIFICATE

A. Certified that the provisions of MP MINOR MINERAL RULES3
1996 made there under have been observed in the mining
plarn.

B. This is to certified that the provisions of Minor Mineral Rules
1996 & MP Sand (Mining transportation, Storage and Trading] Rule
2019 have been observed in the mining plan and wherever
specific permissions are required the lease owner will approach
to concerned authorities for granting the necessary permissions.

C. It is also certified that the information furnished in the mining
plan and mine closure plan are true and correct to the best
of my knowledge and belief.

APPRQOVEDR
ST TTSE

PLACE: SINGRAULI MUNEENDRAKUMAR PANDEY
DATE: 03/06/2020 ROP/DGMMP/ 58/2013

“YHGTETETEGEGEETETOEEOEET OO0 000000 eERO0O0OC

TREPARED BY: Muncendra Kumar Pandey JREWA (MF)
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MINING PLAN FOR THATARA SAND DEPOSIT AREA 4.95 Ha. DISTT. SINGRAULI {M.F)
AFPLICANT: RK TRANSPORT & CONSTRUCTION LTU. 654 TRANSPORT NAG AT EORBA (CCJ

CONSENT FROM THE APPLICANT

[ hereby accept all content given in this Mining Plan by the recognized
person may be deemed to have been made with my knowledge and consent
and shall be acceptable to me and binding on me in all respect, “understood

the contents of the Mining Plan and agree to implement”.

2

(M/s: R.K. Transport & Construction Ltd.)}
Attorney - Shri Sachin Agrawal
65-A, Transport Nagar Korba (C.G.)
{Applicant}

570000 0CCECOLLLLTTTLLLLLLLLLLLLL0LLE
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PRE FEASIBILITY REPORT

1. Introduction

1.

Identification of project and project proponent

The Sand Mining area is located in Son River Bed area at Village - Thatara , Tehsil -
Chitrangi, District-Singrauli (M.P.). 4.95 Ha quarry lease area with production Capacity
130530 cubic meter per year is being operated by the lessee M/s R. K. Transport &
Construction Ltd., having register office at 65A, Transport Nagar, Korba Dist. Korba
(CG).

. Brief description & nature of the project

The proposed mining activity will be carried out by the semi mechanized method will
be adopted for extraction of ordinary sand. Keeping the productivity and safety in mid.
Semi mechanized quarry operation shall be done by utilizing hand shovel, spade, crow
bars, water tanker etc. will be required to deploy for mining works, dumpers will be

required for loading and transportation purpose.

. Need for the project and its importance to the country and or region

Sand has become a very important mineral for our society due to its many uses. It can
be used for making concrete, filling roads, building sites, brick-making, making glass,
sandpapers, reclamations, and etc. The role of sand is very vital with regards to the
protection of the coastal environment. It acts as a buffer against strong tidal waves and
storm surges by reducing their impacts as they reach the shoreline. Sand is also a
habitat for crustacean species and other related marine organisms. Sand also plays an
important role in our tourism industry as it is an integral part of our beach attractions.
Each has its own requirements in respect of the quality of the sand. This sand is taken
from what are essentially non-renewable resources.

Demand -Supply gap

Sand is easily available in country.

. Imports vs. Indigenous production

No import has been proposed for the sand as state as well as country has enough
reserve.

Export possibility
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No export will be proposed

Employment generation (direct and indirect) due to the project
During mining operation about 58-69 labours i.e. un-skilled will be required.
Indirect employment - Driver, cleaner for loader & dumper, loading and unloading

points where labours are required.

2. Project description

1099

1. Types of project: Mining project of sand stone.

2. Location of the Project

District/State Tehsil Village Khasara no. Areainha | Ownership of land
Singrauli (M.P.) | Chitrangi Thatara 01 4.95 Govt. land

3. Details of alternate site: Mining is a site specific project. And mineral deposit has been

identified by certifying agency; hence alternative site is not applicable.
Size or magnitude of operation: The total lease area is 4.95 ha area and total
production is proposed 130530 cubic meter per year through opencast semi

mechanized mining method.

. Project description with process details:

All mining operations will be carried out by semi mechanized method of mining using
hand tools such as spades, crowbar; chisel etc.

Reclamation/Backfilling: - No reclamation will be proposed.

Raw Material Requirement: No raw material is required for the mining of sand.
Recycling and Reuse

No sub grades mineral will be generated.

Water source: The water resource is available in the form of hand pump / dug well
near the applied area.

Electric System

Usage of Power will not be required for any phase of mining.

Solid waste management: As such no solid waste will be generated from excavation of
sand.

Site analysis
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i. Connectivity: The lease area is located at NE direction of Chitrangi 35km away from

area, and eastern direction 03km away from Lamsarai village. The accessibility of the

area is by connected by well metaled road from Chitrangi to Thatara.

ii. Land form, land use & land ownership: Land use of the area is Govt land.

District/State

Tehsil Village

Khasra no.

Areain ha

Ownership of land

Chitrangi (M.P.)

Chitrangi | Thatara

01

4.95

Govt. land

iii. Topography :-

Topographically the applied area is Son River bed area and its topography is subject to change
with flood level and excavation done in general the area has highest level of 181m while lowest
one is of 179m thus average 2m is the general elevation difference.

iv. Existing land use pattern: Existing land use pattern of the mining lease area is Govt

land.
Details of Nearest environmental setting in the Study Area
S. No. Particulars Details
1 Latitude 24°35'50.04"N to 24° 35'58.96"N
2 Longitude 82°47'44.29"E to 82°47'52.47"E
3 Height above mean sea | 181-179m
level
4 Nearest City Singrauli about 45 km -SSW
5 Nearest Railway Station Phaphrakund - 24km - SE
6 Nearest Airport Sidhi Airstrip -102.00 km -WSW
7 Nearest Highway SH-5-25.00KM -E
8 Nearest Village Newari - 2.00 km- SSE
9 Hills /Valleys No
10 Ecological Sensitive Zone No national parks and sanctuary
12 Historical Place No
13 Nearest River/ Nalla Son RF - 5.50 km - S
Kaimur RF - 14.50 km - W
Son river - 0.00 km
Belan Nadi -12.25 km - N
Local nala - 1.25km - E
14 Forest NO
15 Other Industries within | NO
10km radius

v. Existing infrastructure: No infrastructure was exist within lease area.

vi. Social infrastructure available:

Planning brief

a. Planning concept: It is a mining project.
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b. Population projection: The project is small in magnitude. No influx of population is
expected as labour shall be deployed from the local villages.

c¢. Land use planning (breakup along with green belt etc.)

Items Existing At the end of lease period

Total Mineable area 4.95 ha

Ultimate depth of mining Nil 3m

Ultimate pit slope Nil Nil

Area under dumps Nil Nil

Area under pits Nil Nil

Area to be reclaimed Nil Nil

Infrastructure & Road Nil Nil

Mineral storage Nil Nil

Plantation Nil 1500m along the river
bed

d. Assessment of infrastructure demand (physical and social)
Mining Machineries like dumpers, will be required for the sand mining.

e. Amenities/facilities: As such no facilities will be required.

6 Proposed infrastructure

a. Industrial area (processing area): The project is mining project.

b. Residential area (non processing area): No residential area is proposed for the
subject project.

vii. Connectivity (traffic and transportation road/rail/metro/water ways etc):

The lease area is located at NE direction of Chitrangi 35km away from area, and
eastern direction 03km away from Lamsarai village. The accessibility of the area is
by connected by well metaled road from Chitrangi to Thatara.

c. Drinking water management (source & supply of water):
Drinking water is available in dug well and tube-well in village orgai, which is near
the area.

d. Sewerage system: No construction or sewage waste is expected from the mining
process.

e. Industrial waste management: No industrial waste will be generated.

f. Solid waste management: As such no solid waste will be generated from

excavation of sand mining.

1101
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g. Power requirement & supply/source: Usage of Power will not be required for any
phase of sand mining.
7 Rehabilitation and Resettlement (R & R) Plan: No R&R plan is required as no
displacement of people is proposed for the mining project.
8 Project Schedule and Cost estimates
a. Likely date of start of construction and likely date of completion (time
schedule for the project to be given)
The subject mining project will be proposed and it will be start after obtaining of
environmental clearance & consent to operate.
b. Estimated project cost along with analysis in terms of economic viability of the
project.
Small level mining activity has been carried out.
9 Analysis of proposal (final recommendations)
i. Financial and social benefits with special emphasis on the benefit to the local
people including tribal population, if any, in the area.

The mining project will create local employment to the villagers and they will probably
get employment.
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Quality Council of India

National Accreditation Board for
Education & Training

CERTIFICATE OF ACCREDITATION

Creative Enviro Services, Bhopal

42, Doorsanchar Colony, Near Savoy Complex, Behind UCO Bank, Bhopal- 462039

Accredited as Category - A organization under the QCI-NABET Scheme for Accreditation of EIA
Consultant Organizations: Version 3 for preparing EIA-EMP reports in the following Sectors:
Sl. Sector (as per)

No. Sector Description NABET | MoEFCC Cat.
1 Mining of minerals including opencast / underground mining 1 1 (a) (i) A
2 Thermal power plants 4 1(d) A
3 Mineral beneficiation 7 2 (b) A
4 Metallurgical industries (ferrous & non-ferrous) 8 3(a) A
5 Cement plants 9 3 (b) A
6 Chemical fertilizers 16 5(a) A
7 Pesticides industry and pesticide specific intermediates 17 5 (b) A

(excluding formulations)

Synthetic organic chemicals industry (dyes & dye
intermediates; bulk drugs and intermediates excluding drug
8 formulations; synthetic rubbers; basic organic chemicals, 21 5(f) A
other synthetic organic chemicals and chemical
intermediates)

9 Distilleries 22 5(g) A
Common Municipal Solid Waste Management Facility .

10 (CMSWMF) 37 7 (i) B

11 | Building and construction projects 38 8 (a) B

Note: Names of approved EIA Coordinators and Functional Area Experts are mentioned in RAAC minutes
dated May 29, 2020 posted on QCI-NABET website.

The Accreditation shall remain in force subject to continued compliance to the terms and conditions mentioned in QCI-
NABET’s letter of accreditation bearing no. QClI/NABET/ENV/ACO/20/1419 dated August 04, 2020. The accreditation
needs to be renewed before the expiry date by Creative Enviro Services, Bhopal following due process of assessment.

Sd/-
Sr. Director, NABET Certificate No. Valid till
Dated: August 04, 2020 NABET/EIA/2023/RA 0176 Oct 22, 2023

For the updated List of Accredited EIA Consultant Organizations with approved Sectors please refer to QCI-NABET

website. &)
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